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ICEIRGAEECIECIER]
SIPEREL
7% faeeft, 20 WS, 2025
fererena< s s=r Qreaforss g e st e 2023
. 3/5-1/2025-Estt.(NT)/22.—
gt & FTer: e feeafaeme

BS T 1T AT ST & T ’
9< FT A 30 T S Eaﬁﬁjﬁgﬁ
Jq 94 (%) U< 399 ()
TS / HATAAF 9aTg
1 | Femtaa T 37400 - 67000 10000 =7 14
2 | o= sty T 37400 - 67000 10000 =7 14
3 | oder e T 37400 - 67000 10000 T 14
4 | ST FEEAE T 15600 - 39100 7600 T 12
5 | GgME FAEa T 15600 - 39100 5400 =210
6 | ST srferaRTY ft 9300 - 34800 4600 w7
7 | GETEE Ell 9300 - 34800 4200 7 6

3503 Gl1/2025 (1)
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8 | 3g aft frfu= il 5200 - 20200 2400 T4
9 | sra Soft forfo il 5200 - 20200 1900 T2
10 | WSl STTEHT 2T Gl 5200 - 20200 1800 =71
AT TIF TATERF qard
11 | ST @ T0eT sfew T 15600 - 39100 7600 T 12
12 | STETE STt T 15600 - 39100 5400 =7 10
gifeThra Jamd
13 | e @ AT st Ell 9300 - 34800 4600 w7
14 | =t Hiterf g7+ Ell 9300 - 34800 4200 76
15 | THsit &@f=e Ell 9300 - 34800 4600 7
16 | it #rgTh Ell 9300 - 34800 4200 76
17 | sgrferioen Gl 5200 - 20200 2400 T 4
e qATG
18 | HAAT AT T 15600 - 39100 5400 =7 10
19 | T9ET HETIF el 9300 - 34800 4200 =TT 6
20 | e G9rAT TETAE Gl 5200 - 20200 2800 =75
21 | TEAHTET TR Gl 5200 - 20200 2400 T 4
22 | TETHTET THETR Gl 5200 - 20200 1800 T 1
TR/ THRTLTAT AT
23 | g AT TR Ell 9300 - 34800 4200 76
24 | THRATHRT HEAF Ht 5200 - 20200 2800 =75
25 | TAMLATAT HEITF ft 5200 - 20200 2400 74
26 | TERTTAT TR=TH |7 5200 - 20200 1800 w7 1
27 | Toezn uefAfaeger T 15600 - 39100 5400 =77 10
28 | foezw uAtlere T 15600 - 39100 5400 =7 10
29 | FHIT TUTHT T 15600 - 39100 5400 =7 10
30 | et SSfifaae T 15600 - 39100 5400 =7 10
31 | TR HEAF (FT2T) t 5200 - 20200 2800 =75
32 @ /ms ) # | 9300- 34800 4600 =77
33 | g srfear (fFrfae) &t 9300 - 34800 4200 7 6
34 | FRE AfSEET (o) & 9300 - 34800 4200 76
TSTHTYT 9914
35 | R sfderrt T 15600 - 39100 5400 =7 10
36 | TRl srqaTe e 9300 - 34800 4200 w6
37 | fE= erefues il 5200 - 20200 1900 T2
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LT §aATg
38 | AT SATAT Ell 9300 - 34800 4600 w7
AT I8 / FrATET™ qATd
39 | TEI=AT |7 5200 - 20200 1900 T2
40 | TEE IRATE ot 5200 - 20200 1800 &1
wiaeT &amg
41 =TT ot 5200 - 20200 1900 T2
TSI T AT ITEST AT Fiersy
TS Pra T AT AT F FTER ‘
9 T A T T AT Eaaﬁjﬁﬁﬁifﬁ
Ja+ 9 (%) U< 3a9 (%) =
TETH M [ HATA A 4418
1 SATATT ST Ell 9300 - 34800 4600 |7
2 | "ggrEs #r 9300 - 34800 4200 T 6
3 | 37 it forfoes |7 5200 - 20200 2400 w7 4
4 | sra¥ Aoft forfues i) 5200 - 20200 1900 T2
5 | AT TTTEHT T i) 5200 - 20200 1800 T 1
6 | fosht o r 9300 - 34800 4600 w7
KSSEISRERL
7| J9ET agEE Ell 9300 - 34800 4200 TIL6
8 | o4 Y9raT HETIF |7 5200 - 20200 2800 @5
9 | qEqTeT "R il 5200 - 20200 2400 T4
10 | gqeaesprers afi=mee il 5200 - 20200 1800 w71
T IhRT [ THRTLTAT qaTd
M| ST HETE |7 5200 - 20200 2400 T 4
12| sarmremret o= |7 5200 - 20200 1800 7 1
T Harg
13 | qeaT e |t 5200 - 20200 2800 TS5
afafer 18 / greraTE dard
14 | TEEAT i) 5200 - 20200 1900 T2
fEeT qarg
15 | ATTh |t 5200 - 20200 1900 T2
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=T e

e fEeafEemea & s afiue, FeatEemes sfaffa £ ara 5 f sT-amr (xxii) F 989 e
ot o g, fasew ferafemmer srfarf==re, 2000 (2000 #T F@@&aT 8) i gAY Aqg=T & Fa7 24, =7
Haeg | qHT wisgar Wl e, sl srearaent / Grattenes ARt #7 afewar w2 gu, e
AT o1 € -12 % dgq farataemed | freena sfiw ovg drerfors 98t 7 Wt ax faftqataa w1 % o
fRreferfed R sardt 21

1.1

1.2

2.

Gfera AT SR 9T

= et A e feeataenes & FE fGrafeemea feeaw o s daiors 0 Fs2 9dt
7w 2023 =T SITUAT

T R 9 & A agata g meew eafaemas F farered & =7 | sqare & At
AT 04 gAY, 2024 | AT ZHM|

IR TP

= At &, ot % & gt ¥ s sfda v a

2.1

2.2
2.3

2.4

2.5

2.6

2.7
2.8

29

‘FferfF=w &1 arcad 'HT-awT a7 gentad e featammera sfafaa, 2000 (2000 # €. 8)
¥ ZRMm

FEFET TS A7 3 Foeis fErataemes it F1a#RT 7Rug & grm|

Frafaemas & T o o3 F g9y # 'FAgRe WigwEy &1 Jead g9g-ga8g 97 et
Frafaemeas & sfafawantaag/sremeent/dAsaem/REEaa & dgd 39 98 W Ak &1 %
T Ferw wteERT & R

'Y AT 0 AT T ATRT AT Tk AT THIS & &9 § TAhd TdT FT TF [GEdT gl

ramiiT Setear &1 aread fasw frafaenes & T g@ 97 7 Fafaa s a7 w9 #33
T FHATS F NI, At 398 ded, 3% aa9, Aqad 7 el e 9% FH FA a1
FHATL AT 21 2

HTefT AT T o1 TR, T E 3T THTITSIH & AATAT A7 T T2 TAT gRA|

AT FT T T TR AT
forersha FH=TEY 7 o1 ferafa=mers & foeret & srarar frafa=merT #1 FH=mr g

'S AT TTE T o7 At i wicsn § freet oY o=y reafors w2 i Fgie *
T =Faw TRIaT AT 3 foreT § At & wEvErd & o v Ut 97 It AT, 2018
# gfverioa siv fAfFafEa avr dafors e e i aug-awg o7 "t B s, e
EARTAATETE, QTN TOeAT 37T & o (Haers % Fe< amiHe 2|

2.10 F=taa Fa7 @1 od Fefae g™ o2 "9 § U wEET g e i T q49r gntl Y o

AqFL/3AT TSI /AEAT/ATS ST U HAT T Agl g

2.11 "ALAT | ATd T FEAT H G A=A 7 g
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2.12 'FI AT & of FArataenea & sfafaaw, arfaaw, srearaer, e Efaae, e ar
T woft et # fAfds === afefa % geet fi gw==r 2R

2.13 fTFamf weMta aFffa o Gt @qe afEm T #7 o w9 Bt @ @@ e
i @qfe afafa grm, sar o et 2 7 afrarfoa frar @ 8

2.14 "ofefaay, sreaTeer 97 ARy @ 9, 3° guy F forw e Feafaemera st 2000
(2000 it @&aT 8) F agd fersata=mer & Fwen: ' aRfA=w, ‘sreareer siv A= gem awT-aa=x
T AN 3T TATHLTE|

2.15 "fErsafa=mer 1 ared sy feafeame sifafm, 2000 (2000 F H@&aT 8) & siava eriud
st fEratemmer & grml

2.16 T T A =1 1 # e Fod sy i\ & gem

2.17 sAfergf=a fafer = ot srfeg=mr & fAfde [t grmm

2.18 "I(TET T ATCad To(Tet SATerT==H, 1956 * Faqq w1 fEreafaama SIqar R & gRm

2.19 TEHT FT 37 A=A ST, THET T 3T ST SIS, AT F7 302 377 =T & g,
fresegdiSt &1 o7l d=wTn fAwanrar arer =af<h g, $.5e04. 08 & o fiF &9 & FAS a9

|

2.20gwﬁﬁ%ﬁ?aﬁwﬁﬁwwwaﬁwﬁaﬁﬁﬁﬁgﬁww%ﬁ%ﬁwwﬁw
=ik & g

221 ¥ g #7 oo Aafea s o2 us gt ug w2 Aglie | g, e aftEdter % arg e
T 9T 2

222 (F) =9 F=HT & farq et Aot  forw srgt ot &ar a1 sgwa’ Mt T @ g, 9@ aead
et 72 9% fRgfcr % foro o & R, T 399 a8 saty artee gnft, e st 1 vE ey
g U w1 AT 2
(@) = =T % staniq stgt W Taretd & oy Ear A1 sqwa [Raiia B @ 8, 39T aread
et IgAY U= I¥ USRI & oI ord | g, 99T TEH 98 Haty gieatera g, e e =1t
7 U8 ey w7 w Rafad s a7 A w2

2.23 | TR 1 97 = ot F g Afvs gt & w0 1 9= w7 F o gu
TTFErRTT ERTTI

2.24 THH TIH THT T 9151 AT AfSaAtrat, e 39 fFawi § qiariua 981 &, 519 9% & dav |
AT STUTET T &1, 39T dol 31 R S Ieg, (oA fafazmas sterfa=w, 2000 (2000
HEAT 8), I8 AT FATT T FHILAT, STLATILN ¥ AIAT AT THI-THT T HLATTET AT TLHT
FT 1T 0 STE R At # o= @ 2

3. SmEe it

3.1 ¥ aw feafaene g Rafma/aese/a =g a/aar=ta & e 97 o+ et wHarear
afed fererhax wat T aeft Aieat a g g, ST | /e gl

3.2 forershae FHATRAT oY e rerfors sww=mreat it fAgfn, Tar & ordt s T arferfas o
*F Y H AT TR/ T FIT FR0T-90T 9¢ ST 70 70 9390 ST TR & TqHEd
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TATITF TAAHT Aigd AR FT|

4. TSI HT IR
41 THE U (A da 10 3T IHE ATF)

42 HHE AT (IqT 1A 6 ¥ 9)
43 ToII-ZTEART T2TF (THETUH) A2 998 H (a9 dad1 ¥ 5)
5. SqgHAt:
fafrer w=i 3 forw uat it we, anftneor, Jaa-&fes, Fgar, s, st £ 1 i, s =T sufe #r
AT AT T T&T o HATAT AT TRty AT 1§ [fe 8

6. TR i
Frafaemes & R o< % 99 # RgiRe e Rergar gem:
IER R I EEIR g
. | FEFH afioe T 47 ‘T gat 97wt e
. | et (i) =+t g & uat 9 el At
(i) =it o T 9=t o7 wurt Ay
. | gt (if) woft 7 oy T2t 0 s Al
7. Wt fafe
faferer ot 9 st fagie st s Ao ot & & st
7.1 T At
72 wErEdT
73 TR H/EATEST
7.4 FE e

8.  faf¥r= Fe< ¥ siavia ual i Afga hiea @&
8.1 SATERLAT il TG Fl TUT Hawl % qgd Ual =l A(erghd T hd HeAT =4 (HIHT & dgd ATIAT 1
# e F sqam gril
82 = =Wl & Afag=mT F arg, TEIE/THAS g1 FAI-THT 9% T&16d el |9 90 98 &
frsafarmmer it FrEFRT afug % Ita SIEEd & 91 9o faq davt & dgd Tat i e T
HEAT | ST SATuA
9.  FSYAIN F AT T@I@T:
9.1 = =t #F srfeg==T & wara frataenes § -7 F siqiq sfeataa adt a5f@ & areaw o

#r 2 asft Feteat =7 Pt % araemat F e & B STt geheE/owsg g B AT
TE/FET F TFT FT A 98 FESET TRUS Fle T 95 F/AT FST A TFal gl

TMTHT/THATE T 90 91 & Tiha U S it RRofa #, T8 wat & o woff == a= (Sref o
AL gT) STHT AFLTF TORATHE SATTATRATY LT FXAT NI ST AT F31eT | SHIas 9
FIAT RN FEGHT TRUT TS(TET AT God Fd g ET ot 98 F7 F01F FT Fahdl g1 gl
T off o2 7 T UT § Faad & oI ISt it 9 TRl SaeTE g
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9.2 = AT ¥ iy v gani/ag & Mg fFu 1o s=mhat i afvgar feataeneas & gaa=a
/AT v TfEreRTeY S 2| 3297 forw Jery wifaeerdt g stferga oo o €, g 9w <=
SOt zaE B ard F g gu oft, fREft ot &t ar ooft F udl s weemhaEt # gerfa 4
FAEra ® a7 fAfere swaer (sweert) g, S| A AT g, FRT off wrters ar aiasEt |
T@T ST qHhaT Bl

10. ST S

10.1 37 =0 & @0 1 & 9o YAfid WaHl & AqER [AHT EaR 9% 9% g0 FEA AT
FHATRAT T =9 A=W o TTaem=i & Sqae s o o 9= Sosm

10.2 YT "ieem™ ¥ 98 SU-999 (1) ¥ qgq Sfeataa &wuar fit Faffa [iae q=&r afiEfar
AT, TR 6 (o7 ST2aT HaT Sl AT § AR G AT 6 3297 & [T SITusf|

11. W o oI SraaTe ST areft wishar
I foasmas S s

oty & f=F ug, el ywia & f@fers FeEret F oo &g 97, ST @ 6w
TATAAT AT TEATAT TFA F 97, FEGA/TAHGRE 98 AT T IM=d a7 9 fFmma Taw
s, e el oft ondie 2 o o | F v afate qun ReafEemes f Jaaee w s
gfafe grfh srveff fErafemmes g RaiiRa whrrst & aqar Frgar, aqad a1 o$=
AALTFHATAT % TFawor & A1 FTRT qaad 9o 9% 9%d § a7 [eia saed 9o, Ta
TS &, % 91 g7 g & fafeaq ¥ gu smaes o= Meifid q97 & @iae SH1 #7994 2|
2ogofy:
(F) Ta=Tas T ARG AT F9 FA o o, seed i sifaw [ty afga 9dt #1 Fad rEaeT®
Ferawor s  Tata ST Rafa it sremasT = har & Arh 9 FA9T & Fasd 97 q97I-
A &7 Fae JEETEe I AT Feh GEMET A7 qhar g, SEw o TegE seiEant &1
frafaeme it JadTse & a1 AETaE 99 § A1 9247 2l
(@) STE T 11 (i) § SToateaa sraem=t & e, Grataemes s fBes 7, e afes
TRAAT, TIHAT AT ATATE T&I & (0 STHIGAT Bl TTANST FLA o (70 TSR U= |
AT FT FHAT 2

1. syt sfeeaT it qa S

Frafaemeas ag gRtag = & e 7 9 i o« e #3991 qreree
AT A Algd T Al ATHAT Bg Tl o6 AIaL T &l AU (HTH: FTIHE AT Tiereqor
framr #1 G97% 11.01.2016 7 FIT@T 97 geqr At 14017/15/2015-9T. (AR)
S et F ol R feafEeret # fGqi 16 s@eay, 2017 + 99 6 41 UH.74-
1/2017 (1) & dga fateEa g B g)|

Ford o A Foafa i 7= & aRfeafaar U 3 a1 ag Sl Ie6AT & o aHg-Ear &
ATeFaH T A T F&T ThaT gl

1. STeaET 9=

()

TITIAT T A= il Ja9Tse & AT6ET T SISAAIE HIAT gNT TI4T (i
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TTET H AAATSA ATGET STHT FHIAT g T

(@) = TR F O SrEed Fad i e (ATATe/AwATST) § g T U ST,
T g gt g ff e Erafemme % a1 § Aaareq/siwars Jar & A1eaq
q 37 grm

() SEET T & oI e T SAqgET ST Meid ok Faaid g aug-a97 9% Fgiia
AT STTURT| STAEA/IEER0T o H RAmd, Stgl ot J&1 &t ATl 8, 9ed 99Hh 1 %
HTAEET % ST i

()  sifaw fafer & arg smaew H o

e YT F Hr s [ s v feateemeas f qearee o G| St
¥ Y arerE & 30 fam grfh grerif, gorata, s fBes &, sifaw [_fy aem e &
Teot TRATT T ST eTHAT FT &9 § T@d gu, SAaH! 0l ST 6 forg sifaw fafer =
foeqm &1 [ & Fhar g1 A0 SEEd, 7 F9d ae F 979 T Eadl 9%
o= et o Smom)

FeAqfd, grerifer, TaTae fafr & arg wrw et ot smee i whwia £ sata 3 asar
g, ST IEhT /1Y F forg Smor weqa A % el g o Herwe e Joor fewr, 7ty
FTE BT, F AT AT ST g7 oo ffEr av a7 susr ggar Tree B w3 =m
=t TTae fafar gt 2, v svrer e fae v wmre [T /e S st e
e RgiRa sTeT # yeqa Tal (0 70 sreed, Faiia e, F=-awioa gaqumi w1
AT AT o FHTLOT ATAET TLHLT ATC IL G e (T [T

(F)  smaed & Woeer, e fafEenes #F uF 99 Fa7 | "qaiEd A S| Ak,

(@) o / wtere ohar s s

HTelT T o qgd Tal 1 qed a9, Frafaemes gt g "6 & " fererhas aat &
foro ferfera siw/ar tarer oher st F:am

forfera 9T & 9% &HaT, I ST, THT 319, TTIAT FT SMHT J19, o@T,
T, SFUSH i Bt & wror erar snfy stet ot @y g, it siw grivdT et
FT/AT FNAA TLA AT AT il AFITRATAT (ST THRAT/TTRTATAT  FATA,
ST faT, gEeT ST =T T, e 9T ATt F 98T 99) F A 9%
st g a@ fohu s arer et oft stvr st 3 odteror ormftaer 21 ' a2
rafaamer 27 = # forfea adrar srtsra T 9T g (i) g Twe i aiar
(& 1) R 100 @ ST, A (i) AviTeRE TR AT o (97 1) S 100 @
ELE

T | § yTH R S Ao SEaw AREar siE 40% g1 AuETed 90T & o
SFHTEATT il 3T AT T ToAToh i 37 STHIEAT 6 gae § TohaT STo s
T | § AT TRIAAT 30 ITH Fd gl T2 || H 50% 37 T FLd ATl STHIGATI T
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12.

13.

14.

15

TN TN EAVT/ETEATRTL o [T FATAT SATUIAT, ST AT AR 2
o YIS TrEA o forw smrafeq of, St o AW 21, 50 FT 37 FI9rel TEreAv § wqAqaq
TRIAT 3 25 T IFHIEATA Al A TAT UL | (TEIAS TR TLH07) 37 q9 1
(AUTATCHF TLE0T) ¥ HTATR (STEF ot AR 21) | T29T & Mg 9% AW A
STTUST, STT hI9Tel TLTEA0T § AgaT ST FHee & el §, gt | AN &l
(B) ATATER & U safed i Sl I @0 21, oA sl &1 20% BNl AT AE AT TATC
Fed o o 9w | & Iuw || A7 uwe forfeaa (avfArers adterr) adter § R fFu s
SRl H SIS ST
(ST)  TEYEAT, YT TEXEA, TV, GeATHA S FIA F A=A (o0 TSR TATE Fe
o TorT Fer| ITfasRTeT Tdrd givl
()  ARIAT iHT § e AT T H FIE 97T ge, e Ffvrt F forw afe g1 7 3% g
AT FIET AHI-997 9T HeMtaa 3 10 fEermf=aer & e agrar Srusm|
(=) TErafeEmeT oa Fas & U & T 999 a9 9 998 U A 9af 9% 9dt & o

IR TFHATE AT HHAT 2

=9 giAfa &t =T S F1

12,1 == Ffd it G337 af=aHqT / tearaen / e @t / stergemre / Rentaaer /
AT ol T =T | e e g

12.2 ¥ gfafa it ferted A= s srqaee  forg A arfasT s seqa & o
12.3  =f =59 AT T 3097 &7 & oFfed seftaant o e & St g, ar et
TTAT F FF | T JTOIHT|
12.4 =37 afafy grr zae =T BT ofF o & | A frerver 98 i o
JIAT SR A
AELTF AT (AEFLTT T ATSAT) ST AALTF AIAT ATLAT | Z9MT SATHTE T TAF T %
T et ® et TRIar ==as TR gri

Y AT
faferer uat ww e F ow St sy ST o § ARy F oqamr g oy Feifa =1
AUt fafar smaee # sifaw fafr g

T T SATETT
15.1 foafaamea =g, e %, Aq@a/qes e o "afdq adi/aeea e § &t
ATt & T AeAv/ge/Ramd & o § 9 93w & qud-99g 9 et Haert

FT FETE T ITAT FHITN |

15.2  eterg Aty  gefaa SRiea 9T avFY g [yTid IreT § g arfaee o

STTT/aNT ST O Sie/=T f=fehear sAmor oo (fesegdisr SFEar & AT § fawerirdl
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&1 fo3lt gt & gatfem) i -gertua it o #0m (@ ft aie § g
= 37eNT), UAT T LA UL ATAET FEA TR < =T STTUm)

15.3  sqgia Sid/sqg=T Sasia/s fUgsT a9 ¥ §9f9q v seiiear B qmr
SEfEaRl 9 AR 719 9¢ F4T AT g ST ST qrET TeEar g9 ° fTmr 3 qr g, 39
T F TRIAT STHIEATE F T | HET ST g1 UH ST T e T 6 ATerd
g & ferems aurnime T STowm g9 osat , seterd R & e sraed w e
FTer IFHTEATT T FohlT oft g2 % forw famme /gt ot st aerar 2

15.4 <9 UHHT / THET / AEHT SFEAT FT F99 T H U (ATAA AF AW 741 ST g,
IR & oI ey €T, qed, TIar, AT-seferd SWieamd e & forg yare &7 TS
T § a2 o= F fwariia & §, veHEt / uedl [ it [ fesegd et SwiEan &
seferg Rt & faers RET ST 810 U8 Swfigar & de-amefera e & s

fa=m & forg srquersy AT STovm g, s dist SRfeand v & TS A | g
T SYLE 3297 % forw forfarer Areer 981 /=T SITUsm)

oqfi: z Rt #1 #15 1 J17 7 GXFT FRT GHI-T7T 77 TRT [FE90T & ST
HTGIHT TG HIT AT TAATITIT HIT S 3977 1T % SFfwaT 1 9777 37 17
FTeT SATTETT, AT HIHT H g2 17 577 RITIal #1 TH11E3T 781 #2971

AT T PIAT: TF IR 0 T= 92 R 219 i 997 92 GreTehT § 90 @9
BT, TEHT T THet AT | o fad argdt SFear &l Fad qad I a0 § =5 &
o Yo R (Wi wem) i afagfd i ST af® wE wo| W 2T 98l €, v
feshe % IR I¥ Fa9 B AN FIT AT a9 00 &7 e B am S 3w
RT3 A=A ST/ =T ST % SFHIEAT T TR dgl g il Sl 98l o ol
FE/TST ALHR AT H g T TOE/EATH T TR /A=A % Tgd il ST TS T&d gl
16.  EHITeT AT T T3 S S
o FATIT AT TEEAT & ATATEh, TTHNIE &7 % FHF T HF UF A<l (AT Tl AT F0h Th
GRITART AT &7 T5T T T B
o TR FHI % TaEA TMHd H FAUT FIT ATHT AT ATTIATI FIT | FA(d TERH
FEATeS/ A/ fRenTaEer T FT ShITET FHET % T T@AT H2e G 1 Haeq R
o TN FHET @A AT BRI FGAT T FFsmow # Faia amear At o wdf [t %
ATET IR ®l Aieforee wOM| Toreer, BT afgwrd, o [, asmaanege,
AT TreT [M2ers & 9al &7 I, Tg EArHd a1 SET1 J1e0 & 9¢ S arer [ &t
T HEAT 3fIT ATATERE & (1T FATT ST ATl IFHIEAT ol F&AT & SAqaTd 1:15 & 7FeF T 2
SATEHRAH AT 0l T ATGLTRAT T FAAATAT HA o [0, BRI FHET SFHGAT 6 [oIT T
oo 9% 3g ATFeE 9F F 9Fdl g
o iz fordt fxr & o forferd arerm/areTent gq ~49a¥ T 915 sda Iqdsd Jal af, al 98
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T HFH H FH & I I Fsrioa B s, S gara FeatEemes === 99y § st
FATS T THATI

o yfAfFiF (A0S F foAT) U 999 & 9T9a § =9 od U X Al AT SAT0AT| UF 9&i
Ao § S v " forfed adver araisa w3 F T g, a9t 9 SWiEa # ),
ATH 3 F A, Afwan FeTRd quTd F aras@ o 92reT & o gamar S &t gl
greaiten, forfed oder § a%e SEfieaml &1, Sef 9T a9 g, Igar & w7 § 1:15 &
AT ST % AT ATeATERTE F forT AT ST Tl 2

o TR HHET oI AAFITATY, FeIT AL 9T UT # o1 IFIEaml &r s & aahdl g
ST forfaa aireT/arere qeT/AraTehT ¥ Ugdl STRIGATT ZIRT &dl &7 SquTad [T ST
FTRT| U qHT T, SFHGATL i SFHIEAT A TAH aet Tl

feoqeft: FfaEFEaa Foafa i e gst wowE RERe T w35 geiE,

FHATRH/TATT FAIT THUAARST (AT THAZ) F 9 Th. §. 79-58/2014=+% (§) faqi=®

09/01/2014 % ATHTT FEFTLT TNUT % AqHIEA & Fefi9 7earht 9ai f e F forg shfET

FHI/FAT AT FT TS FT TR 2

17. =9 afafaat #1 7eq/ Rrarfa w@efa afffad/ Ramfa agEwor afafa:

=9+ it o et odreta afafat @G e/ Aant sa9qfe afafai 1 7T aqaer 2 °

fAfde 8 Foafa e fBew o fGeatEemee & G ft 99 W e & 999 =999

afafa/Erants wE=fa afafa § g9fea ehe & v a1 b e aig 9 e (SR THE A

sutearfd ®) T AT T Fhd g1 T SERT/ISHET 6 fReT-[aer & e =39 qifa/faania
et FAta # Rt sv g aaea/aaeat &1 off artaer T S g 2

(* T DoPT O.M.No.AB. 14017/21/2011-Estt.(RR) f277% 10 7% 2013)

T2 Fre =Afh et Tvefl § 9efaq § 97 999 JaT § 394 S8 g9 9¢ &ls [3dl T 2 gl
a1 39 TRt Fae/faranta gereta @it s Fanf @t afefe F a0 F 9§ 929 o =9
et & Jga et off sae/aereta I & 9T o9 % o s =it 7 @b ST 29 e

& foru, fErafeemerT AT 9 & ATES! & AqaTT F99 IoAT 0% g1 § 98 Saiad 92T 9 39
ATITT T T T3 TTH T |

18. FILH:
18.1  frafaemes & fAfFai/stemarst/atifamat % aga Fetfa s== amf/eashis awwe

atafa/frante aqE aEmfa & T 79 a99-997 9% |90ted T Tiadadi & a1

AN AT
182 o7 9 & foru, Iufeyq aaedl § & IA-fAgre UF 999 aiffd it 93% & o fed J=ruT,

e semet, AR AT (STt off ) 27), &7 9wt § F #7979 UF argdr Ferwst A

T AT H T FH &7 AT AT ST T TEHT F qFES) F AGETE gatad Hata
it U WA= emfeer g

19. G FIT IR LT AT
19.1 gl Fel et o freesray 98 & |99 # IS0l 6 [QeHesr 3uaed AT 491X 5! 2,
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20.

21.

19.2

19.3

19.4

19.5

19.6

Fhmar
R

Frafaemes ug &t Sraeaharst sfiv SUIHAT * SATHIT TIAT, AT 3HT Fedeqi il Thid

e [MeTd Fed g0 O+ & & A FI7 Ta1E H|
= At % Jga fatha uF @ wfteq === afafy i Rt = Reateemes o
et ot Frafae ag 92 ot fir o

FeTT FAT AT T T5F | AAGTT FLA T FhaTL gNT AT 212 o A |, [ROrTaes e
LR

7fz gl % forw & =7 2 & sfers et i frerfer £ sy &, 9 frreer Fwgar
* w9 H gRM

Feartaer gat % foro == afafy & e # aqaee ® oo s 9o F awe
TET AT Ffe FREFRT 9RuT =29 qifd g & e [Eewrert wt @iee w7 § ey

7, T aE AT FILOTT &1 Zo1 HAT A TRIATAT % Tga Heia siftaw e % o swigs
T ATHAT TEqT w1 3 =i & et ara & 2 gu o, o= g w aefoes uat (S
EARTAATETE, STl Eaaraarede, A far e, arfifias forar & 37 [,

TETIF [EARIAATETE, ATAH fAET & qgrad Haerd) & =g & ISi! [Tt F qagd
Faia Amest # aqar AT BT S Geafaemedt s wtast § Qe s
v QreATorh FHATRAT T [H<h & o1 =qHa" TRIAr oY 37 fOer § A1 % @eaE &
forT s 3T, 2018 3f¥ FHT-aHT 9T "Henfeal

Te-Aifates aqg U, &t 67 9qg @ 95 & forw =wme qtufa & ferten w7 G=w 6w
AHIET & forw = Aawi & qga Feaiha ga9 aifasrt & a9e w@r sSroam 3 =3+
Tfafa it el T 78l it STt g, a7 UHT ARl Fil THR1E T HEA F H/0T &5

AT STTURTT oY FTAFRIET IRTE &1 T AT SITUAT| =3 At it Rt i daediwe
LA T 9TIE FAHTT TG o IT6 gl 3 HAERRT 9us 7 9o sifaw grm

o & o et 1 AT AT AR FTT A AT e i 9 e A

U AT AT AR/ T o TR I % A et $i ST

e T3 FEWR T8 w1 FT 994

211

21.2

213

SHTEa # AR qEga, dfers Traar, aqad oY Rie@r e & T & ofeiT
g

Frafaemes grT ST AEe J=aE § T2 €9 ¥ 39 q9ty (ST 9T €9 UE AT &T
TS | Ater A48T gitt) &1 Afee forar ST =nfeu, ek e 7fs sefiear e &t *
HTqY AT qET g1 T Y19 TaaTterd ®9 F THIH g1 ST

Tfe, grarits, MiEe s@ter & fia, 997 % Feae & o Seiear & e I grarv g, ar
rafaamea gRT =0 9T A= 7T ST JhaT § At d19 Hele & T8 &7 [Aeq amHae
U el [T SO ZTeAiih T8 TeH Tt g0 ael Uk dA9972 & & H 47 ST Fham
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g gt a2 v ufefRataar st=a gn et off amer § Rgie & 9o y=ame & ST g i
ARG | ATTHAT g Tl T gf [GedTe [&GIT ST GhaT gl Mk % T TEdTd & ST g
T ATE | g Teld 6l THIH F aT8 (AR F7 T&q19 Tq=1ord &9 F THTE g1 STTUAT| ST
STHIGATE B8 Tl ol SUUh AATe % HIa< ATH AT g, Il asar aresar HaHi %
Ted eTha i ST, ST Fatera &ar / 98 a7 ang gt g, e org 39 e B srar

2, famT fely afgar & sraame )

22. <t Fr Ty g ue R

221

22.2

22.3

224

225

22.6

ST STHIEETE U8l | g 9aT § §, I TeH TR | Tashdl Saraiy SHTTS o §7 3=

ATEAT & AIAT ATAGH TEqA FLAT G| FTATF, dg I TG #hl AR T AT Tl §
AT 7T ITHT aAreed forfaa T84T I7 ATaTeRe & 87T I CRer 1 Feor & sfua Jgi
TR StTaT g, a7 SE AT | S Ta i THTOT 9 o |1 9dehdl AATI THIS Heaas
T ® Yoqa FAT AT

gfatgice o% i % forg sreee [aer g (e ai= 9o  arfie fSoared qgeaih
e (Thiuee) /It Sl e Tty g7 fafded SHTiora aashar sETaf SHorT=
F T AT SO

IHfEa it 7g rearr gt 7 a8 39 92 & o0 o=t 917 &1 91 «e, e o
g MaiRa TRTar, qaa i & A oaed # 1@l &, Y &H " & oaqaw aifed
ST ST TEATASI 6 a1 fAfEad A7 goi ST e TEqd Fi| TATHE TR H
TAA, Foll FEATASTT 20l ST, TAT AT FTHE STTAHET TG FIAT AT IFATGATI 0l AT F
et off 93 & Y= FEAT ITET AT KT TR < I Afasy | Gt of a9 98 1ar
FAqT g, FgRE * a1g 1, & Sefieam 9r= 7 o1, a7 St FgRe =0 @ & e id
THTH 2 o o et gt s9e Seara ye=ara 9 S s § =72 =7 7 far s
TRl

ATEF T QA IEaTaSil il TR TSI | o7 g & a1 ot et off a0 a9
TEFET FRT JA™ & Fefiq grfll Ife Fe Tearas WgRe & 98 a1 aw §

TAQ/ARATATAT AT SATAT g, AT AT Al OO AT ¢ GIS AT [&aT ST a7
SFEa & GETE FEATS 0% 6 7 Gl g, e 3aahr e 8 a1 STustl, s off
HTHAT 2T

T oft wg ¥ oo e st feateemes & atafRa/att@asi/sereei/fAa ¢
e (=) Fam, 1964, e (HHw) 9w, 1965 a1 9 3 & Rt o g
s, geg-gae ux gentea o frafEenes £ s aftug ger #H=ErE) F =
T FATT T & for e &7 & [yt 15 o7 Faw/ased g arfed el

IF{TEaTe HT e Tem TTieErd g0 IR 3T qa9 & a9+ & STefid gl ST aF
TR T [@gT IS & GATIH ITH Tl gl SaT, MR H dAFaH AT ST Jfs 396

A=, AN, [T e & dag H RO quqosys 12 Jrdt g, af =gte #7 @ a
TZ/FHTH Y AT ST
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22.7

22.8

22.9

22.10

22.11

2212

22.13

22.14

22.15

et oft sefiea #t s o el off =0 & y=R FEAT U At F 9§ g S
e sefieard @ g s

THUFATST (T THAS) % T §&dT 19-50/2015-3%-7, faqi® 22.12.2015 & A<+ #,

g #f & A u=t av fAgle ¥ oo FrE e 981 gem daETe, 49 = & qu &t gt
¥ iR 3 forT &g srerrene q€ forar smovm)

AT TRIEE & 9gol IO &7 e € g % forg ==fqq sefiear 9wt saeaare, an
AEAR/HSU=TE & o g=ag aoqae & gafad @fae au9 71 g9fda seaae 5

e arefters / Mo g fafeaa sfaegearaia R freas s\mor 97 yeqa wam
9 T 92 & o safaa SEeam oo TTaT & Tgd 9YRe JEadare / Histu=uy & forg
A TG AETATA & Al dre g At =fhcar fheds sHor o geqa wam S47 o
HTHAT 2T

gRE % MW T od ==faa SFfiearl & [gRe & T&ard & 9 § IFear &l gd
#T SO At ST R MyTia @817 & o Fate & e § sfeataa H=Et e odt
T TATRTC A5l FLAT &, qT TEqTF T ATIH of for T ST

AT IHEEAR ® TrafEemeas & Fae F oaqan, a99-a97 9 9ted, waeal w1
T AT R Frataemes e ot w327 9% & - se/gieat F e o,

aRfeerfa i sraeahar & AqER e A Faed qiaq & o =maw gom, SE wHE w7
T oY SAITEATHT FATe § F9 & o7 &7 =6 T FLAT g

Forataa, o iy, T e, [T, ST fedtad, qead o,
TETIH TEARTAATT ATS ¥ THFE &I 9 Tt AT IT TZIATA/HR AL W TS 6
qgd gAaH Ter TRIAr i AqAa, F99 AT F7 T4, [Faiiea ®rer, @i i & ar
T T ITAT HIMGEE oAMQ, STaf 9 AN 2T, Torrer & feerm-fAen/A==st & e et
oA g AT § IS/ G A sAtergEer/Etaa/ Rer-Aaet § w1 ofF

Herrg ferataamera gT =9 Fawi # 9ger | 9910 70 SiY o R0 0 HiS@ET Sragmt
F T I HTATeATA o (70 JTF9TqF TIAAAT 6 T STIATAT STUAT

At % g, dateq frafaamey siw #H=rT % fi9 v qar gastar =t BT s
A IHT U WA FAd=a & 9 T AT T HAT GHATT T AR &2 6 AR
fafeaT wez e st

ITHTEATT AT M, AT, AT TS & FIEd T T THTT T ATOAT| SEf AT F1]
2T, T AT AIATSRE F J9| qfe ST 9= areed & oo aret f yaive

HIEERIUT & FATIA % (70 g TEdTast ST e H (et T2ar &, T SH TLEA0/ATeTehT §
IYFRAT S T ATATT TRl &F ST THAT g T IThT SFEAT T =6 Hae H faA7 FBheft e
AT % T AT AT a7 2l

() Rt &1 fFawor fGsmae & zoaEr Smom GafEemes a9 @ow a9 F
FHATLN(FHATAT) T FATIART F FTLOT Ieq Ze ATt Jearterq fefxpat  daer § e
o Tl % FhaT § A7 TAT=aF HaATHg T AT SEATh 1wl ATHAT S| o F#8=mr 1
e ST g ¥ uge Arfed AT €, 39 dohe fAmmw § artae T Smom)
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Frafaemes R ff o & Berita 98t i 9T J1 T 99 w1 AT qeiea wEar gl
TR, WX ST a7l Tt T "5t yeatora Rt afga Bt aat i dear 7 e 7t
BRI

(i) Ferafaemes Rt a2 &1 99 % o e e 99T 9har gl e Sg AFIar ar
STHTEATE T B8 Held il ety % fia ofier g9 U Tgarar grar g a7 U a9 T 1afer &
fTae ot Ae 219 % T8 TEAHT < 3q7 & / 9% A7ar 8, a1 RReaT &1 9 § & Fr 7 F+37 F
o wfve g1 § oTer SR &l a1 Q3T ST (A1 =01 &8 | 21) | UHr R &
72 fif=p =gt 7T ST =R u

(&=+: DoPT OM No.41010/18/97-Estt(B) fai= 13 S, 2000)

(iii) Ferafe=meT Rt o a9 39T FE F0T FaT0 AfqT J7 9uf €9 F @ arae o
T SATEHTT AT T@aT gl

(iv) =3 FErafaemeas g Gt a2 & o #r s ame o o Stmar g, ar seiear o
T [T AT SATeaA [ 31T STate & Ha< arag F¥ [&3d7 S|

(v) TRt ot 7= % forg orerar wee @ getaa Bt oft serear F wmae J, seEesT 9iue
=T Aot sifaw grm

23. I

231

23.2

233

234

23.5

TRt % forg fa=m forr S arer Swfteamt & sfag=eT S g i ardie #r [Rgifia
AT HTASEE FT ITAT FHAT AT

TR FET WA, 3158 A0 Y TROTH-37 @ =¥ & 9 9T stfora hir STt 8, S
& tfivsme # gRefera gar 81 Faa g 9= a9t & o aemae aaq aad 11 are
"= (I ATEe 5)" RrE o U wEsi i ST T A | 7@t o) aq | dad 12
T I ATF AT I 'T' 92 % qHA |, "Tgq =a1" (YT @rse 7) R B 7 e
T Bl A= AT SO "siEd TR AT, ST U Stadd [Eoquit 981 8, i ST gen
TRt & oo e a8t B srom et o #E=hat f gee & qaug
frfaa/mrae oier s FT ghar g 37 [Neer aul & arrus &9\ gD e
(THTR) T ShITAT & TATAT, TIAT HAT 0l FATS 6 LT T FAT ATTAT 6 AT
TRAAT 3% T FT THAT 2

T AT o1 Fa7 RFre & g o= aut % forg arfts yaeiq geaisT R & g
T G & (o7 FHATRAT i STLHAT HT ATRAT HLAT AU, 6T o6 @< 23.2 § F0¢
FAfde 8l

Tfg Thua & #1E Yiaga TEfe g, 91 Thuar § [Fyiid &K & o919 8, 9=+ &
AT 9T T T A= A5l a7 ST S a6 T qe| aifasrd UEr Siagd Jare &1
TATH 21 FT a1l AT TAT TIEFET Ffaaded Tt F7 T Tl FdT g 1 Faret +
HTHT TR T GHIeAT F 1 ST Tel G@1dT &, AT Ha1ad FHATL 0 39 A7 % qgd I8
& om0 srareT etfa s=TE aret T FiT aed 96T T a9 FedT 92 ThdT 2l
AT HIAES, Haehdl HET FOTE 3 vdiuame S, garata & oo = o s arer

T FHATIAT 20T AT AT 37 Forfed arer (Ffs Frate=mead gy st har sar
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23.6

237

2) % aiomar & " asft v 7 Afded of o T, e & e, oy /o oedr )
freseg et & fory smeferg uat #it e, arf| S i 97 9 & =IH F 9qar
= = ooy T soem)

“TAT F OATAA H, U Aqfgedl & e # oo sgiva SraEi/eaaa
ST/ fe=T srfrat & for smefera e & foeg Tarafa & Jaaw gefe 3 & o
faraia &= 1 FRator st & Tar R & vy o ST g BT smom
TTHTT &3 AT Faearied & AT 9T & AT F SIam 2Rl

faramitr T0eT Faa qEF THA SR ST SRR T STIAT qoaidhd Hair i
Iaq dad 11 T F G ATTFRAT F 0 “sr=mr A AR 6% 5 A A9 dad 12
3T 3EH FT & AT G ‘T & & o0 “Ggd A=a0 AT gAqH 3% 7 % "IAF 6 ga9 |
TR % forT qeaisd T ST T8 @RN 6 Feaar [eifa w3, Taqar, Sttt &
Faw The’ a1 ‘FHfhe’ F =7 # T & B @m0 &1 Fhe F &9 F I 5 @ g, S
Rt iRt & Sueresar % orefie fiex I § I TEaiyd aisar & &7 § 9349 99
H errtaer e Stroam S sm=iaAt s St g Mt I T g, 3 = Ee dh e
H onfaer T2 AT sToIm S5 @R wr CfRe I T T 8, 39 i TRt | A
AT Tl GRITI YT ST T A= 3G [T T 5

#9.4.

TG F ST FTAT 3T I

(7)

8-10%F = U= FT I WET AT 3 FgRe/aa=a & o
ST 3t il TUET o AT 93 R ST

()

6 8% I & UT AT Hgd =g HAT AU ¥ FAgp/aa=ia & for siea st
T ITUHET 3 TATSEATT 7 3 {0 o

(i)

4" 6% q9 % TS T =31 /T JT0T 37 Fgfe/aarata & oo
ST 3t T TUET F AT 5 3 R ST

()

43 = AT g s AT S

(F) fForanta gemeta afbfa (ST it doF g 99 § &0 § ° U6 a1 gdqe
SrTosty, SRR i SueteraT e AT i

(@) wemafeE FIEwET arad: 78 gRtaa w91 & Fanig o=y afaty #r & 5
TAAT Tt ATt § g oY I w9 F B AT =7 TS F forw Arfed srferry
g1 faferaq gearafia =a swerg &1 ymo-as franfe geeta @bty F oo T w1
AT T

(M) T ot S F7 E2 (F=T) FEE UF Tierr FEnr & Re-fAdert F aqEm a@e
AT TR % forw foefy =t Y 9T 9% T S grerite, e # grer
TR /AT F 32T & o 9 3T A= o T A1 o, e a% GF
AT 9T TH qYE 6 Uil F a1 § A9l § fFoOw 9 F oo 7 4w 2n

(=) Feterfea amaer ... F e | 9o s
i) fefeaT w=T;

i) orer "@eg § A-T9 ST TRAT ST T TOT SAqeTEATHE R aTel dfad @
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158

iii) S faeg =maTers § sroerfass stfs T St )
T SAFUTHATHSE g T T¥aTg U fSAT I ITIHAT T HAT HIAT| ST
FREATET H &S a2l F FAgEE SrdEr & Aewat @ uw diede o § @ S
AATTEATCHF/ATILT (e HTHAT o THTH g dF T8 i STHTET T ofF T8t Iheram sTa=Te
STUIT| |TH F FHTH 19 9%, Hidqag [orRIaT @rar S| afs sTfeery # 1 O a3g |
I 7 o Smar g, 9 s qareta f g Gty Fatia £ ot siv s s
FAg &t garata f [t F dd § Freats =7 F garead BT S siw afe sraeasd g
T HEH FHIAY TAETIH TR H aTI9 FHY [&AT SATUIAT TS ITHE Al /AT 1T g, v
Hrerag forers & Srdeh i frerfert o Fdare 98 i STt
(%) ST T G511 % 12 FATIE & dad ATSHRAL & ATAAL AT IS T LA 6

At 3 s T st

24. TR H. F F:

241

242

i gaeta et (ST 98 T, 81 o7 # FH=1E & a9 7t 97 @m0

s Tl wof At St & 93 % forw Sl &1 o rafeemas F Few adf

et & aga et B Srom)

TRt ATt 9 = wea aue, Farie wwefy st fetetea w fEe et

(i) THF-I9T 9T 0] It [ Afafaay [ #a / searae / ReatEemes fEem
Tt fafaae fRemf=aer ofiT 9 a3 & a9 & araem|

(i)  UHH/ TET [ fEsegdie T ATl 9T AN 9T qEs # ge / R

(i) T S =L e

(iv)  Te9 TR % 9T Suersd AT auty e (udiem) & arr-arr f=er 9=
FUi At AR T2 gearwa Rare (Tfiusm)| arfus gedq qeaisg fae
(THUaR) it ST Fd 0, SOl 9 G3h & Saei/aEeri/aeareent |
Sfeataa S=HT & Taer |§ Aas w947 9aT gl

(v)  Fasdr "o e |

(Vi) AT FEHT/ISTET AT AT A 6 STTET Havl & Leed 3|

(viiy  areTeERT/ERae o/ oler § uyeem, e feafEemes g et w
STATT AT FRAT ST 2

(viii)  STHER & ATHEAT T = w2 {7 Thue, gasar #eEt R, e, wdt Haet
AT ST ST FEATASIT 6 ST T qTAAT T FIA 0l SFHIE 2

feooft: =f% et frere srafer & foro v & arfaa sfeerrT g 921 feram/aata &t
RT3 8, 39 a2 F IracE T Satad FHET Sated SN w39 ey sEfy  forw
fafdea a2 FF-gearhT RO T5qd FIT FT THIT TEqGT FAT §, dl S/
afafa 39 e sEfe it ROE it a9eears € i $i @@ @adi aatd f e v
S T YT AT ATERTET % o0 27 3297 & ™0 a910 S a1 gataa e §
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THATE FXAT Sl FaTed FHATL Tl eATEwT [AIE T&T FIA & THT 6 &9 § 3= G
ST FAT Afar g1 Thusme i afRaT @ 219 a% S8 TdF JaHe & gae § qatdd
Tforeew 7 3t wfafe gnf

25. GEIST FT T

251

25.2

25.3

254

25.5

fFrafaemes #r woff Rt % a9 siais sefeart ff geeta & oo Raifia
FIET FT FETS o ITAT FLAT ATRU| T ST AqF FleT F qgq I qg1 ¢ ¥
Freafaemas g & feft 9<ff F Areaw & oz W I §, 7 wiasy i ffe # i gt
FIET o AT | ST AT ST T T § ST ST heT F T ATdih STHIEART F 937
ST TdT g1 STUh o AT §, SIAHT H TQrTd HleT & dgd qasy gl i d@ear

FEATHET T2 AT raeTFHar g
IUrE 23 ® Afde 93 % forw adr=fa it orat & s, featammer et off 9oft % ot &

Teer H IRl o foIT T9[Ts ST aTell fAter e Iinam a3 T Jhar g1 50 Y3 & o,
Frafaeme, sv= Fas ¥, fheaa-wa-atigar &1 fAaFeT 99 g%ar g a7 fofed ader a1
T SATATL/TAAT LA T AT g 3T TS TN & STHAT T SATHAT HLA o (o0 {HeT
ot 7T & foIT T o T FT qhal gl UH AHAT §, FH F FH UH digl (Ao & 99
srfear grml

ST 9T T HIT FoolT [ohel] HHATL T ITAT IToAT T G F 307l I 9% I Tarad
FIA KT ATTHT Tal T AT T Tedishd re (THUe)/THI, qashdal Aot
e ST o= aTel A T FIA K TR, FHATAL 0 GTdT HT Ted e AL A

A o forg vl qa=ta afmta &1 o AT ST aar g1 FEarat & GeateemeT
TEAH YIS g1 fatead aitad SIATET sl FERTiert & S 9¥ qar=id & o &=

ERIES L

T T, &t ST YT A T FgafAT forerhay =Tt i ot gy ot g i ade &
THATAT BT

FAET & AT & AT TS0 SEe/HIAA TLHAT | A5l ITH FIAT THI-THT 9T Tg4TT T
AT Ao Feh, % RASA a0, dgia, AI-UaY qgra®, [EahTad qgra® 3
AT TRT % UT I¥ TR & (70 ATHaTT Arae=qshal Rl THH AATAT, FE & A 6 a1
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MIZORAM UNIVERSITY

F. No. 3/5-1/2025-Estt.(NT)/22.—

NOTIFICATION
Aizawl, the 20th May, 2025

SUMMARY OF POSTS: MIZORAM UNIVERSITY

CADRE RECRUITMENT RULES NON-TEACHING AND OTHER ACADEMIC POSTS 2023

Name of Post Group Core Pay Scale as per 6th CPC 7th CPC‘ Pay
Pay Band ) Grade Pay () Matrix
ADMINISTRATIVE / MINISTERIAL SERVICES
1 Registrar A 37400 - 67000 10000 Level 14
2 Finance Officer A 37400 - 67000 10000 Level 14
3 Controller of Examinations A 37400 - 67000 10000 Level 14
4 Deputy Registrar A 15600 - 39100 7600 Level 12
5 Assistant Registrar A 15600 - 39100 5400 Level 10
6 Section Officer B 9300 - 34800 4600 Level 7
7 Assistant B 9300 - 34800 4200 Level 6
8 Upper Division Clerk C 5200-20200 2400 Level 4
9 Lower Division Clerk C 5200 - 20200 1900 Level 2
10 Multi Tasking Staff C 5200 - 20200 1800 Level 1
OTHERISOLATED ADMINISTRATIVE SERVICES
11 Internal Audit Officer A 15600 -39100 7600 Level 12
12 Public Relation Officer A 15600 - 39100 5400 Level 10
STATISTICALSERVICES
13 Research cum Statistical Officer B 9300 - 34800 4600 Level 7
14 Senior Statistical Assistant B 9300 - 34800 4200 Level 6
SECRETARIALSERVICES
15 Private Secretary B 9300 - 34800 4600 Level 7
16 Personal Assistant B 9300 - 34800 4200 Level 6
17 Stenographer C 5200-20200 2400 Level 4
LIBRARY SERVICES
18 Information Scientist A 15600 - 39100 5400 Level 10
19 Professional Assistant B 9300 - 34800 4200 Level 6
20 Semi Professional C 5200 - 20200 2800 Level 5
Assistant

21 Library Assistant C 5200-20200 2400 Level 4
22 Library Attendant C 5200-20200 1800 Level 1
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TECHNICAL/LABORATORY SERVICES

23 Senior Technical Assistant B 9300 - 34800 4200 Level 6
24 Technical Assistant C 5200 - 20200 2800 Level 5
25 Laboratory Assistant C 5200 -20200 2400 Level 4
26 Laboratory Attendant C 5200 - 20200 1800 Level 1
INFORMATION AND COMMUNICATION TECHNOLOGY SERVICES
27 System Administrator A 15600 - 39100 5400 Level 10
28 System Analyst A 15600 - 39100 5400 Level 10
29 Computer Programmer A 15600 - 39100 5400 Level 10
30 Networking Engineer A 15600 - 39100 5400 Level 10
31 Technical Assistant (Computer) C 5200 -20200 2800 Level 5
ENGINEERING SERVICES
32 | Assistant Engineer (Civil/Electrical) B 9300 - 34800 4600 Level 7
33 Junior Engineer (Civil) B 9300 - 34800 4200 Level 6
34 Junior Engineer (Electrical) B 9300 - 34800 4200 Level 6
RAJBHASHA SERVICES
35 Hindi Officer A 15600 - 39100 5400 Level 10
36 Hindi Translator B 9300 - 34800 4200 Level 6
37 Hindi Typist C 5200 - 20200 1900 Level 2
SECURITY SERVICES
38 Security Officer B 9300 - 34800 4600 Level 7
GUEST HOUSE/HOSTEL SERVICES
39 Cook C 5200 - 20200 1900 Level 2
40 Kitchen Attendant C 5200 -20200 1800 Level 1
TRANSPORT SERVICES
41 Driver C 5200 - 20200 1900 Level 2
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SUMMARY OF POSTS: PACHHUNGA UNIVERSITY COLLEGE

Name of Post Group Core Pay Scale as per 6th CPC 7th CPQ Pay
Pay Band }) Grade Pay }) Matrix
ADMINISTRATIVE/MINISTERIAL SERVICES
1 Section Officer B 9300 - 34800 4600 Level 7
2 Assistant B 9300 - 34800 4200 Level 6
3 Upper Division Clerk C 5200 -20200 2400 Level 4
4 Lower Division Clerk C 5200 -20200 1900 Level 2
5 Multi Tasking Staff C 5200 -20200 1800 Level 1
SECRETARIALSERVICES
6 Private Secretary B 9300 - 34800 4600 Level 7
LIBRARY SERVICES
7 Professional Assistant B 9300 - 34800 4200 Level 6
8 Semi Professional Assistant C 5200 -20200 2800 Level 5
9 Library Assistant C 5200 -20200 2400 Level 4
10 Library Attendant C 5200 - 20200 1800 Level 1
TECHNICAL/LABORATORY SERVICES
11 Laboratory Assistant C 5200 -20200 2400 Level 4
12 Laboratory Attendant C 5200 - 20200 1800 Level 1
SECURITY SERVICES
13 Security Inspector C 5200 - 20200 2800 Level 5
GUEST HOUSE/HOSTEL SERVICES
14 Cook C 5200 - 20200 1900 Level 2
TRANSPORT SERVICES
15 Driver C 5200 - 20200 1900 Level 2
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GENERAL RULES

The Executive Council of the Mizoram University, in exercise of the powers conferred under Sub-section (xxiii) of
Section 5 of the University Act, Statutes 24 of Second Schedule to the Mizoram University Act, 2000 (No. 8 of 2000),
in supersession of all existing recruitment rules, relevant Ordinances/University Regulations in this regard, hereby
frames the following rules for regulating the recruitment to the Non-Teaching and Other Academic Posts in the
University under Ordinance No. OE-12.

1. SHORT TITLE AND COMMENCEMENT:

1.1

1.2

These Rules shall be called Central University Non-teaching and Other Academic Posts Cadre
Recruitment Rules 2023 of Mizoram University.

These Rules shall come into force with effect from the date of the approval of the Hon'ble President of
India, in her capacity as the Visitor of the Mizoram University i.e., 4th October, 2024.

2. DEFINITION:
In these Rules, unless the context otherwise requires:

2.1
2.2

23

24

25

2.6

2.7
2.8

2.9

2.10

2.11

2.12

2.13

2.14

2.15

2.16
2.17
2.18

‘Act’ shall mean the Mizoram University Act, 2000 (No. 8 of 2000) as amended from time to time.
‘Executive Council’ shall mean the Executive Council of Mizoram University.

‘Appointing Authority’ in relation to any post in the University shall imply the authority competent to
make appointment to that post under the Act/Statute/ Ordinances/CRRs/Regulations of the University
as amended from time to time.

‘Cadre’ shall mean the strength of service or a part of service sanctioned as a separate unit.
‘Departmental Candidate’ shall mean the employee working on regular basis in the Mizoram
University against a substantive post in the University but does not include an employee working on
ad-hoc, daily wage, contract, or temporary basis.

‘Direct Recruitment' shall mean the recruitment made other than by promotion, deputation or
absorption.

‘Government’ shall mean the Government of India.

‘Non-Teaching Employee’ shall mean an employee of the University other than the teachers of the
University.

‘Other Academic Staff’ shall mean the other academic staff as defined and regulated in the “UGC
Regulations on Minimum Qualifications for Appointment of Teachers and Other Academic Staff in
Universities and Colleges and Other Measures for the Maintenance of Standards in Higher
Education, 2018’ and as amended from time-to-time, which includes the cadres of Librarians,
Directors of Physical Education and Sports.

‘Regular Service’ shall mean the service rendered by an employee in the cadre on regular basis and
shall not include the service on contract/daily wage/temporary/adhoc basis
‘Schedule’ shall mean the Schedule(s) appended to these Rules.

‘Selection Committee’ shall mean a composition of members of Selection Committee as specified in
the Act, Statutes, Ordinances, UGC Regulations, Guidelines or the Cadre Recruitment Rules of the
University.

‘Departmental Promotion Committee’ and ‘Departmental Confirmation Committee’ shall mean
Departmental Promotion Committee and Departmental Confirmation Committee respectively, as
defined in the Schedule 2.

‘Statutes’, ‘Ordinances’ and ‘Regulations’ shall mean, respectively, the ‘Statute’, ‘Ordinance’ and
‘Regulations’ of the University under the Mizoram University Act, 2000 (No. 8 of 2000), for the time
being in force and as amended from time to time.

‘University’ shall mean Mizoram University established under the Mizoram University Act, 2000 (No.
8 0f 2000).

‘Age’ shall mean the upper age limit as specified in the Schedule 1.

‘Notified date’ shall mean the date specified in the Notification.
‘UGC’ shall mean the University Grants Commission established under the UGC Act, 1956.
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2.19

2.20

221

222

2.23

2.24

‘SC’ shall mean Scheduled Caste, ‘ST’ shall mean Scheduled Tribe, ‘OBC’ shall mean Other
Backward Class, ‘PwBD’ shall mean Persons with Benchmark Disability, ‘EWS’ shall mean
Economically Weaker Sections.

‘On Probation’ with relation to a person shall mean a person appointed to any post on probation as
specified in these rules.

‘Substantive appointment’ shall mean appointment on a substantive post on regular basis including on
probation followed by confirmation.

(a) ‘Service or Experience’ wherever prescribed under these rules for direct recruitment shall mean a
condition for appointment to any post, shall include the period which the person has worked on such
lower post.

(b) ‘Service or Experience’ wherever prescribed under these rules for promotion shall mean a
condition for promotion to any higher post, shall include the period which the person has continuously
worked on such lower post on regular basis.

‘Competent Authority’ shall mean the authority competent to exercise different powers and functions
under these Rules.

All other words and expressions, used herein, but not defined in these Rules, unless the context
otherwise requires, shall have the same meaning as they have been assigned in the Mizoram University
Act, 2000 (No. 8 of 2000), Statutes, Ordinances and Regulations made thereunder or in the relevant
rules framed by the Government of India as amended from time to time.

3. EXTENT OF APPLICATION:

3.1 These Rules shall apply to all appointments of non-teaching posts including Other Academic Staff on
regular/tenure/deputation/promotion basis by the University as the case may be.
3.2 Instructions issued by the Govt. of India/UGC regarding appointment, conditions of service and

admissible emoluments etc. of the non-teaching employees and other academic staff from time to time
shall apply mutatis mutandis with due approval of the Executive Council.

4. CLASSIFICATION OF POSTS:

4.1 Group ‘A’ (Pay Level 10 and above)
4.2 Group ‘B’ (Pay Level 6 to 9)
4.3 Group ‘C’ including Multi-Tasking Staff (MTS) (Pay Level 1 to 5)

5. SCHEDULE:
The number of posts, with classification, Pay-Matrix, details of qualification, experience, method of recruitment, age

limit, etc. for various posts and any other information relevant to these posts are specified under Schedule 1.

6. APPOINTING AUTHORITY:
The Appointing Authority in respect of various posts in the University shall be as under:

IAppointing Authority Posts

A. |Executive Council Permanent appointment to all Group ‘A’ posts

B. Vice-Chancellor (1) Permanent appointment to all Group ‘B’ posts

(11) Temporary appointment to all Group ‘A’/ Group ‘B’ posts

C. Registrar (1) Permanent appointment to all Group ‘C” posts

(11) Temporary appointment to all Group ‘C” posts

7/, METHOD OF RECRUITMENT:
The recruitment to various posts shall be made by the Appointing Authority by the following methods:
7.1 Direct Recruitment

7.2 Promotion
7.3 Deputation/Absorption
7.4 Tenure Appointment
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8.

10.

11.

AUTHORISED SANCTIONED STRENGTH OF POSTS UNCER VARIOUS CADRES:

8.1

8.2

The authorized sanctioned strength of the posts under each of the cadres as on the date of notification
shall be as specified in Schedule 1 under these rules.

After notification of these rules, any new post sanctioned by the UGC/MOE from time to time shall be
added to the authorized sanctioned strength of posts under respective cadres with due approval of the
Executive Council of the University.

FUTURE MAINTENANCE OF THE CADRE / POSTS:

9.1

9.2

All the appointments made through the method of recruitment, mentioned under Rule-7 above, in the
University after notification of these rules, shall be made only in accordance with the provision of
these rules. The Executive Council may add any other posts and/or Cadre as and when any new
post/cadre is sanctioned by UGC/MOE. In case of sanction of new post(s) by UGC/MOE, necessary
procedural formalities such as framing of recruitment rules of such posts (wherever necessary) have to
be made and approval of the Ministry of Education is required to be obtained. The Executive Council
may abolish any post under intimation to UGC. However, for conversion of any post to another post
prior approval of UGC shall be required.

The seniority of the employees borne in each cadre/post specified in these rules shall be maintained by
the Registrar of the University and/or other officer authorized for the purpose by the Competent
Authority. Notwithstanding anything contained herein, any class or category of posts and incumbents
thereof may be placed in any of the offices or establishments, as the case may be, by general or specific
order(s) of the Vice- Chancellor or the Registrar.

INITIAL CONSTITUTION:

10.1

10.2

The employees holding the posts on regular basis in accordance with the prevailing rules i.e. prior to
the commencement of these rules shall be deemed to have been appointed in accordance with the
provisions of these rules.

The regular continuous service of the personnel mentioned under sub-rule (1) prior to the initial
constitution shall count for the purpose of probation period, qualifying service for promotion,
confirmation and pension scheme as applicable in the service.

PROCEDURE TO BE ADOPTED FOR RECRUITMENT:

ISSUE OF ADVERTISEMENT:

The vacant posts of permanent nature, posts approved under specific schemes of permanent nature, the
posts of temporary nature likely to continue, tenure/deputation posts, etc. shall be advertised at an
appropriate time, giving at least one insertion in any of the national dailies and one insertion in the
University website. The candidates may fill up the prescribed application forms along with the details
of qualifications, experience and other requirements as per the procedures to be prescribed by the
university and submit the applications duly completed in all respects along with the prescribed
application fees, if any, within the stipulated time.

NOTE:

11.1 In order to reduce the cost of advertisement, only essential details of the recruitment
including the closing date of the application shall be indicated in the advertisement. The
closing date may be extended at the discretion of the Vice- Chancellor depending on the
exigency of the situation, by notifying on the website only, for which the interested candidates
have to be in constant touch with the website of the university.

11.2 In addition to the provisions mentioned at Para 11 (I) above, the University at its discretion,
may request the Employment Exchange to sponsor candidates for posts as per the prescribed
educational qualifications, experience etc.
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II.

II1.

TIME LIMIT FOR RECRUITMENT PROCESS:

The university may ensure that the entire recruitment process including and starting from
advertisement, conducting written examination or holding the interview may be completed within six
months. (Ref: DoPT O.M.No.Misc.14017/15/2015-Estt.(RR) dated 11.01.2016 duly forwarded by
UGC to all central universities vide letter No.F.74- 1/2017(CU) dated 16™ October, 2017).

Provided that, if in the opinion of the Vice-Chancellor, the circumstances so warrant, he/she may
extend the time limit for the recruitment process by a maximum period of six months.

APPLICATION FORM:

(a) Candidates shall be required to download the application forms from the website of the University
or submit the applications in the prescribed format online.

(b) Applications for all the posts shall be entertained only in the prescribed format (Online/Offline),
along with the prescribed fee, payable in favour of the Mizoram University through online/offline
payment.

(c) The schedule of charges for the application form and the prescribed fee shall be determined by the
Vice-Chancellor, from time to time. Concessions in application/processing fee, wherever provided,
shall be as per Govt. of India norms.

(d) Receipt of applications after the closing date:

o The closing date for receipt of applications shall ordinarily be 30 days from the date of release
of advertisement on the university website. However, the Vice-Chancellor may, at his
discretion, decide the extension of the closing date for receipt of applications, keeping in view
the exigency of the situation before the closing date is over. Incomplete applications, and the
applications received after the due date, shall not be entertained.

e The Vice-Chancellor may, however, allow the acceptance of any application received after the
closing date, subject to production of proof to his/her satisfaction that the application along
with the enclosures and the remittance details, if any was posted by the candidate on or before
the closing date.

o In case the closing date is a holiday, the next working day shall be treated as the closing date.
Incomplete applications and applications not submitted in the prescribed format, not with the
prescribed fee, self-certified enclosures, etc. shall be summarily rejected.

(e) The application should be addressed to “The Registrar, Mizoram University” in a closed cover
super-scribing "Application for the post of ”.

(f) Holding of Written/Skill Tests:

e While filling up the posts under direct recruitment, the University shall hold the written and/or
Skill tests for all Group “B” and “C” Non-Teaching posts.

e The written test may comprise Reasoning Ability, Simple Arithmetic, General Knowledge,
Domain Knowledge of the Establishment, Accounts, Examinations, Language proficiency in
English and Hindi, etc. wherever applicable, noting and drafting etc. and/or skill tests, or any
other type of test depending upon the job requirements (such as posts under
Technical/Laboratory services, Engineering, Information and Communication Technology,
Library services etc.) to be decided by the University.

e The University may conduct written tests in two stages (i) an objective type test (Paper I)
carrying 100 marks, and (ii) a descriptive-type test (Paper II) carrying 100 marks.

e The minimum qualifying marks to be secured in Paper I shall be 40%. The answer scripts of
the candidates for the descriptive test shall be evaluated only in respect of those candidates
who secure the minimum qualifying marks in Paper I. The candidates who secure 50% marks
in Paper II shall be called for the skill test/interview, wherever applicable.

e The marks allocated for the skill test, wherever applicable, shall be 50 and the minimum
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qualifying marks in the skill test shall be 25. The merit list of the candidates shall be drawn
based on the performance in Paper I (Objective Type Test) and Paper II (Descriptive test) and
Interview (wherever applicable) subject to qualifying the skill test, wherever applicable.

Notwithstanding the above, the University at its discretion may hold single written test (Descriptive
Test) and skill test, wherever applicable, depending upon the number of candidates, job
requirements (such as posts under Technical/Laboratory services, Engineering, Information and
Communication Technology, Library services etc.)

(g) The marks allocated for the interview wherever applicable shall be 20% of the total marks and
shall be added to the marks scored in Paper I and Paper II or single written (descriptive test) test
as the case may be for the preparation of the merit list.

(h) The competent authority to frame the syllabi for the tests, skill tests, modalities for carrying out
the tests, evaluation, etc., shall be the Vice-Chancellor.

(1) Relaxation in qualifying marks or any other relaxation in the test, if any for the reserved
categories shall be extended as per the Govt. of India guidelines as amended from time to time.

(j) The University may at its discretion adopt appropriate procedures for recruitment to Group ‘A’
non-teaching posts on similar lines as given above.

12. COMPOSITION AND FUNCTIONS OF THE SELECTION COMMITTEE:

13.

14.

15.

12.1

12.2

12.3

12.4

The Composition of Selection Committee shall be as prescribed in the Statutes / Ordinances / UGC
Regulations / Notifications / Guidelines / Schedule of CRRs.

The recommendations of the Selection Committee shall be submitted to the Appointing Authority for
consideration and approval.

If two or more candidates are recommended by the Selection Committee, the
recommendations shall be made in order of merit.

No recommendation shall be made by the selection committee with any condition attached to it.

QUALIFICATION AND EXPERIENCE:
The qualification (essential and desirable) and experience required shall be as indicated in the Schedule. The

qualification prescribed in the schedule for each of the post shall be the minimum qualification.

AGE LIMIT:
The upper age limit for appointment to various posts shall be as specified in the Schedule. The crucial date for
determining the age shall be the closing date of the application.

RESERVATION OF POSTS:

15.1

15.2

153

The University shall strictly follow the instructions of the Government of India in respect of
reservation/relaxation/concessions to various categories in recruitment/promotions, etc., pertaining to
age, qualifying marks, experience/fees, etc. as amended from time to time.

The candidate belonging to the reserved categories shall enclose self-attested copies of the caste/class
certificate and/or medical certificate (pertaining to the determination of degrees of disability in case of
PwBD candidates) from the competent authority in the format prescribed by the Government of India
(subject to verification at a later date), failing which the application shall be rejected.

A candidate belonging to SC/ST/OBC who has been selected on the same standard as applied to the
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General candidates and who appears in the general merit list is to be treated as own merit candidate.
Such candidate will be adjusted against unreserved point of the reservation roster. In other words, a
candidate applying against the unreserved vacancy cannot be considered for any relaxation.

15.4 When a relaxed standard is applied in selecting an SC/ST/OBC candidate, for example in the age limit,

experience, qualification, extended zone of consideration larger than what is provided for un-reserved
candidates etc., the SC/ST/OBC/PwBD candidates are to be counted against reserved vacancies. Such
candidates would be deemed as un- available for the consideration against un-reserved vacancies.
However, age relaxation given to PwBD candidates will not be considered as relaxed standard for the
above purpose.

Note: Nothing in these Rules shall affect the reservations, relaxation of age limit and other concessions
required to be provided to the Scheduled Castes and Scheduled Tribes and other special categories of

persons in accordance with the instructions issued by the Central Government from time to time.

Payment of TA: A candidate shall attend the interview at the designated place and time at his own expenses.
However, the outstation candidates belonging to the SC & ST categories shall be reimbursed to and fro rail

fare (sleeper class) for self only by the shortest route. In case any station is not connected by rail, ordinary

bus fare shall be paid by the shortest route on production of ticket. The above-mentioned concessions shall
not be admissible to those SC / ST candidates who are already in Central / State Government Service or
holding any other employment under PSUs / Local Governments / Panchayats.

16. CONSTITUTION AND ROLE OF SCREENING COMMITTEE:

The Vice-Chancellor may constitute a Screening Committee by including at least one outside expert in the
relevant field, in addition to the internal members.

The Member-Secretary to the Screening Committee shall be nominated by the Vice- Chancellor. It shall be
the duty of the Member-Secretary to place the relevant documents/rules/guidelines, etc., relating to the
selection before the Screening Committee.

The Screening Committee shall screen the applications and shortlist the candidates in accordance with the
eligibility criteria, prescribed in the advertisement and as per recruitment rules. Except for the posts of
Registrar, Finance Officer, Controller of Examinations, Librarian, Director of Physical Education, it must
be ensured that the ratio of the number of vacant posts to be filled and the number of candidates to be
called for interview does not exceed 1:15. In order to comply with this requirement of maximum ratio, the
Screening committee may fix higher criteria at its discretion for the candidates.

If minimum three eligible applicants are not available for any vacancy to appear for the written
test/interview, the post shall be re-advertised at-least twice after which the University may take appropriate
action with regard to the selection.

This condition shall not be insisted upon in case of selection on deputation (without absorption). In case of
posts in which there is a provision for holding a common written test, all the eligible candidates, subject to
the minimum 3, may be called for the written test notwithstanding the maximum prescribed ratio. However,
the successful candidates in the written test may be called for interview, wherever required in order of merit
subject to maximum ratio of 1:15.

The Screening Committee(s) may at its discretion, recommend the candidates for the post on conditional
basis and the conditions must be complied with, by the candidate before the written test/skill test/interview
as the case may be. Till such time, the candidature of the candidate shall continue to remain provisional.

Note: The Acting/In-charge Vice-Chancellor shall not make any appointment to permanent nonteaching

positions. However, the Acting/In-charge Vice-Chancellor may constitute a Screening Committee/Selection
Commiittee for the appointment of temporary posts as per MHRD (now MoE) letter F. No. 19-58/2014-Desk (U)
dated 09/01/2014 subject to approval of the Executive Council.
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17.

18.

19.

CONSTITUTION OF SELECTION COMMITTEES / DEPARTMENTAL PROMOTION
COMMITTEES / DEPARTMENTAL CONFIRMATION COMMITTEES*:

The Constitution of the Selection Committees and Departmental Promotion Committees (DPC)/Departmental
Confirmation Committees® are specified in the Schedule 2. The Vice- Chancellor, at his discretion, may
include the Head or any other senior member of the unit concerned (in the absence of the Head of the Unit) in
the Selection Committee/Departmental Promotion Committee at the time of selection/promotion to any post in
the University. Any other member/members can also be included in the Selection Committee/ Departmental
Promotion Committee as per the Gol/UGC guidelines.

(* Ref: DoPT O.M.No.AB.14017/21/2011-Estt.(RR) dated 10" May, 2013)

A person shall be disqualified for sitting as a member of any Selection/Departmental Promotion Committee
and Departmental Confirmation Committee and from taking part in any selection/promotion process under
these Rules, if he is related to any candidate or there would be any conflict of interest in case of his association
with the selection process. For this purpose, the University shall obtain an undertaking to this effect from the
member concerned prior to the commencement of the selection process as per Govt. of India norms.

QUORUM:

18.1 The Quorum for the Selection Committee/Departmental Promotion Committee/Departmental
Confirmation Committee prescribed under the UGC Regulations/Notifications/Statutes of the
University/Instructions shall be applicable mutatis mutandis as amended from time to time.

18.2 For other posts, two-thirds of the members present shall form the quorum for the meeting of a
Selection Committee, which shall include the Chairperson, the Visitor’s nominee (wherever
applicable), at least one external expert out of the two Experts or at least two external experts out of
three Experts and one representative from the respective prescribed category as per Gol norms.

DIRECT RECRUITMENT BY OPEN SELECTION:

19.1 Wherever the UGC guidelines in respect of any particular non-teaching post are not available or
framed, the University shall frame its own recruitment rules, laying down the qualifications,
experience and nature of duties, etc., according to the requirements and suitability of the post.

19.2 Recruitment to any regular post in the University shall be made on the recommendations of a duly-
constituted Selection Committee, as prescribed under these rules.

19.3 The Chairman shall be entitled to vote at the Selection Committee meeting and, in case of a tie, shall
have a casting vote.

19.4 In case two or more candidates are recommended for appointment, the recommendation shall be in
order of merit.

19.5 The recommendations of the Selection Committee for Statutory posts shall be placed before the
Executive Council for approval. If the Executive Council is unable to accept the recommendations
made by a Selection Committee, it shall record its reasons and submit the case to the Visitor for final
orders as prescribed under Statutes. Notwithstanding anything contained in these rules, selection to
other Group ‘A’ academic posts (such as Librarian, Deputy Librarian, Director of Physical Education,
Deputy Director of Physical Education, Assistant Librarian, Assistant Director of Physical Education)
shall be regulated in accordance with the norms prescribed under the ‘UGC Regulations on Minimum
Qualifications for Appointment of Teachers and Other Academic Staff in Universities and Colleges
and Other Measures for the Maintenance of Standards in Higher Education, 2018’ and as amended
from time-to- time.

19.6 The recommendations of the Selection Committee for non-statutory Group ‘A’, ‘B’ & Group ‘C’ posts
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shall be placed before the competent authority as prescribed under these rules for consideration and
approval. In case the recommendations of the Selection Committee are not accepted, the reason(s) for
non-acceptance of such recommendations shall be recorded and submitted to the Executive Council.
The power to reject the recommendations of the Selection Committee shall rest with the Executive
Council and the decision of the Executive Council shall be final.

20. SENIORITY:
The seniority of each candidate in the respective cadre shall be determined on the basis of his/her position in
the merit list recommended by the Selection Committee and in accordance with the relevant rules of the Govt.
of India/UGC.

21. APPOINTMENT AND JOINING TIME:

225

21.1

21.2

213

The appointment of a candidate shall be subject to the verification of antecedents, educational
qualifications, experience and medical fitness.

An offer of appointment issued by the University should clearly specify the period (which shall not
normally exceed one or two months) after which the offer would lapse automatically if the candidate
did not join within the specified period.

If, however, within the specified period, a request is received from the candidate for extension of time,
it may be considered by the University but extension beyond three months shall not be ordinarily
granted. It may however be granted by the competent authority only as an exception where facts and
circumstances so warrant. In any case extension may be given only up to a maximum of six months
from the date of issue of the original offer of appointment. An offer of appointment would lapse
automatically after expiry of six months from the date of issue of the original offer of appointment.
The candidate who joins within the above-mentioned period of six months shall have his seniority
fixed under the seniority rules applicable to the service/post concerned to which he/she is appointed,
without any depression of seniority.

GENERAL TERMS AND CONDITIONS OF RECRUITMENT:

221

22.2

223

22.4

Candidate who is already in service shall submit his application through proper channel along with
vigilance clearance certificate from the competent authority. However, he may send an advance copy
of his application and in case his application is not forwarded due to whatever reasons till the time of
written test or interview as the case may be, he/she, should produce a “No Objection Certificate along
with the Vigilance Clearance Certificate in a sealed cover” from the employer.

The application for appointment on deputation shall be forwarded by the employer along with the
Annual Performance Appraisal Reports (APARs)/ACR for the preceding five years and Vigilance
Clearance Certificate, duly certified by the Competent Authority.

It shall be the responsibility of the candidate to ascertain his/her own eligibility for the post for which
he/she is applying in accordance with the prescribed qualifications, experience, etc., and submit his
application duly filled-in, along with the desired information and documents as per the advertisement.
Suppression of factual information, supply of fake documents, providing false or misleading
information or canvassing in any manner on the part of the candidates shall lead to his disqualification.
In case, it is detected at any point of time in future, even after appointment, that the candidate was not
eligible, his appointment shall be liable to termination forthwith as per this clause. This must be
mentioned in the letter of offer and appointment clearly.

Acceptance of documents submitted by an applicant shall be subject to verification by the competent
authority at any point of time even after joining the employment. If any document is found to be
false/fake/incorrect either before or after appointment, the document shall be summarily rejected or
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22.5

22.6

22.7

22.8

22.9

22.10

22.11

22.12

22.13

22.14

action may be initiated against the candidate which shall lead to cancellation of his appointment, as the
case may be.

The person appointed against any post shall be governed by the Act/Statutes/Ordinances/Rules of the
University and also the CCS (Conduct) Rules, 1964, CCS (CCA) Rule, 1965 or any other rules of the
Government of India, as amended from time to time and any other rule/resolution prescribed
specifically for maintaining the conduct of the employees by the Executive Council of the University.

The appointment of a candidate shall be subject to verification of character and antecedents by the
competent authority. Until the verification of character and antecedents reports are received, the
appointment shall be treated as provisional. In case the report(s) with regard to his conduct, character,
antecedents, etc., is found to be unsatisfactory, the appointment shall be cancelled/terminated
forthwith.

Canvassing in any form on behalf of any candidate shall be treated as a disqualification which shall
lead to cancellation of candidature.

In pursuance of the Letter No. 19-50/2015-Desk-U, dated 22.12.2015, of the M.H.R.D (Now MoE),
there shall be no interview for appointment to the Group ‘C’ and ‘B’ posts. Accordingly, no interview
shall be held for appointment to the Group ‘C’ and Group ‘B’ posts.

The selected candidate shall produce a medical fitness certificate issued by a Govt. Hospital or
Govt./CGHS empanelled Hospital duly countersigned by the concerned civil surgeon or the Medical
Superintendent/Director of the concerned hospital for Group B and C post and certificate from the
Medical Board issued by a Govt. Hospital or Govt./CGHS empanelled Hospital for Group A post as
the case may be prior to his joining.

The terms and conditions of appointment shall be communicated to the candidate in the form of ‘Offer
of Appointment’ to the selected candidates. If the candidate does not accept the terms and conditions
mentioned in the offer of appointment within the stipulated time, the offer shall be treated as
withdrawn.

The selected candidates shall be required to perform duties as per the Rules of the University, as
amended from time to time. The University shall be free to assign any duty as per the exigency of
the situation at any time even during non-working hours/holidays which the employee shall have to
perform without fail to avoid any disciplinary action.

The minimum educational qualification and experience, constitution of Selection Committee,
prescribed quota, method of recruitment or any other eligibility criteria, etc. for direct recruitment or
promotion/under career progression scheme, wherever applicable on the posts of Registrar, Finance
Officer, Controller of Examinations, Librarian, Deputy Registrar, Assistant Registrar, Assistant
Librarian, etc. and equivalent posts shall be governed strictly as per the UGC’s guidelines/regulations.
Any amendment to the Notification/ Regulations/Guidelines of the UGC/Government of India in
future shall be adopted mutatis-mutandis by the University for implementation in supersession of the
existing provisions already adopted and incorporated in these Rules.

At the time of recruitment, a ‘Service Agreement’ shall be executed between the University and the
employee concerned and a copy of the same shall be kept with the Registrar. Such service agreement
shall be duly stamped as per the rates applicable.

The candidate shall bring all original certificates relating to his age, qualifications, experience, etc. at
the time of tests or interview wherever applicable. In case the candidate fails to submit the original
documents for verification of the certified photocopies of the enclosures to his application, he may not
be allowed to appear at the tests/interview and his candidature may be treated as cancelled without any
further communication in this regard.
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22.15

(i) The details of the vacancies shall be indicated in the advertisement. The University may also
include the details with regard to anticipated vacancies arising due to retirement of employee(s) of that
particular year or any case of voluntary retirement or resignation for which the employee has served
notice prior to the issue of advertisement shall be included in the instant advertisement. The University
reserves the right to fill or not to fill up the posts advertised for any reasons whatsoever. However, the
number of posts filled up shall not exceed the number of posts advertised including anticipated
vacancies.

(i) The University may draw a reserved panel to fill up a post. In case a candidate on higher merit
regrets to join within a period of six months or resigns/dies after joining, within a period of one year,
the offer shall be made to the next candidate in the merit list, (if otherwise in order), to reduce the
delay in filling up of the vacancies. Such a vacancy should not be treated as fresh vacancy.

(Reference: DoPT OM No.41010/18/97-Estt(B) dated 13" June, 2000)

(iii) The University reserves the right to withdraw an advertisement, either partly or wholly, at any
time without assigning any reason.

(iv) If any advertisement for any post is withdrawn by the University, the application fee collected
from the candidates shall be refunded within a reasonable period of time.

(v) In case of any ambiguity pertaining to the eligibility criteria for any post, the decision of
the Executive Council shall be final.

23. PROMOTION:

23.1

23.2

233

234

The candidates to be considered for promotion must comply with the prescribed eligibility criteria as
on the date of issue of the notification

Promotion is earned by dint of hard work, good conduct, and result-oriented performance, as reflected
in the APARs. Only performance reported “Good (Grade Point 5)” carrying Pay Level 11, consistently
for the preceding five years shall be taken into consideration by the DPC. In case of Group ‘A’ post
carrying Pay Level 12 or above, persons reported “Very Good” (Grade Point 7) shall only be
considered. Those with “Average Performance”, which is not an adverse remark, shall not be
considered for promotion by the DPC. The University may hold the written/skill tests at the time of
promotion of the employees of the University and fix qualifying marks as per the schedule appended
herewith, in addition to the screening the Annual Performance Appraisal Reports (APAR) for
preceding years, depending upon the length of Qualifying Service. While screening the Annual
Performance Appraisal Reports, the University may also fix any other criteria for consideration of the
DPC.

The DPC should assess the suitability of the employees for promotion on the basis of their service
records and the Annual Performance Appraisal Reports for the preceding five years, as specified above
at clause 23.2.

In case there is any adverse entry in the APAR, or for want of prescribed score in the APAR, the case
of promotion shall not be considered unless and until the competent authority expunges such adverse
entry. If the competent authority does not expunge the adverse entry or does not increase the score
after review of performance as per procedures, the employee concerned may have to wait for the
required number of reports carrying the prescribed benchmarks as required for the post under these
Rules.
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23.5

23.6

23.7

The eligibility criteria, Vigilance Clearance Reports and APAR dossiers, duly completed in all respects
along with the seniority list and results of the written test (if conducted by the University) of the
eligible employees to be considered for promotion, with details of the number of vacancies, number of
posts reserved for SCs/STs/PwBDs, etc. shall be provided to the DPC for consideration as per Gol
rules.

In the case of “Selection”, the zone of consideration of eligible officers extended zone for
SCs/STs/PwBDs to ensure the promotional chances against the reserved quota shall be decided by the
DPC on the basis of the service records of the officers. The normal zone and the extended zone will be
as per the Govt. of India rules.

The departmental test shall only be qualifying in nature. The DPC shall make its own assessment of
the officers and shall determine the merit of those being assessed for promotion with reference to the
benchmark “Good” i.e. minimum score 5 for all officers upto the Pay Level 11 and “Very Good”, i.e.
a minimum score of 7 for all Group ‘A’ posts upto the Pay Level 12 and above, accordingly, grade the
officers as ‘fit’ or ‘unfit’ only. Those who are graded as ‘fit’ shall be included in the select panel in
order of their inter-se-seniority in the feeder grade, subject to the availability of regular vacancies.
Those employees who are graded ‘unfit’ by the DPC shall not be included in the selection panel. There
shall be no supersession in promotion among those who are graded ‘fit’. The grading and score are
quoted below:

S.No. Grading System and Score in APAR

(i) |Grade “between 8-10" shall be rated as 'outstanding’ and shall be given a score of 9 for the
purpose of calculating average scores for appointment/promotion.

(ii) | Grade “between 6 and short of 8 shall be rated as ‘very good’ and will be given a score of 7
for the purpose of calculating average scores for appointment/promotion.

(iii) Grade “between 4 and short of 6 shall be rated as ‘good’ and shall be given a score of 5 for
the purpose of calculating Average scores for appointment/promotion.

(iv) Below 4 shall be given a score of ‘zero’.

(a) The meeting of the Departmental Promotion Committee (DPC) shall ordinarily be convened at
least once a year, which shall depend upon the availability of vacancy.

(b) The administrative authorities shall ordinarily ensure that the information furnished to the
Departmental Promotion Committee are accurate and in proper order in all cases and a certificate
to this effect duly signed by the officer designated for the purpose shall form a part of the note for
the DPC.

(c) Penalties of any kind (major) shall constitute a bar to one’s eligibility for promotion or
confirmation as per DoPT guidelines. However, minor penalty of “censure” would not constitute a
bar on the eligibility and consideration for the purpose of promotion/confirmation unless
otherwise mentioned specifically in the order about such a bar on the eligibility.

(d) The following cases shall be brought to the notice of the DPC:

1 Employees under suspension;

(i1) In respect of whom a charge-sheet has been issued and disciplinary
proceedings are pending; and

(iii) In respect of whom prosecution for a criminal charge has been pending in the Court
of Law.

The DPC shall assess their suitability without regard to the disciplinary aspect. The findings of the
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DPC shall be kept in a sealed cover as per the fact recorded in the proceedings of the DPC. The same
procedures shall be followed by subsequent DPCs till the disciplinary/criminal cases are concluded.
On conclusion of the case, the sealed cover will be opened. In case the officer is completely
exonerated, the due date of his promotion shall be determined and he will be promoted notionally with
reference to the date of promotion of his junior and if necessary by reverting the junior most officiating
person. If not exonerated, the recommendations of the DPC in sealed cover shall not be acted upon.

(e) The cases of officers under cloud after clearance by the DPC shall be settled in accordance
with the Government of India rules.

24. FUNCTIONS OF THE DPC:

24.1

242

The Departmental Promotion Committee (DPC) shall consider and make recommendations in all cases
of Group A, B and C employees. The constitution of DPC for various categories of posts shall be as
prescribed under the Cadre Recruitment Rules of the University.

While considering the promotional cases, the Departmental Promotion Committee shall consider the
following:

(1) Provisions of the Rules/Act/Statutes/Ordinances/University Regulations/ UGC
Regulations/guidelines and GOI Rules as applicable from time to time.

(ii) Eligibility criteria and relaxations/concessions applicable to the SC/ST/PwBD categories.
(i) Work and Conduct Reports

(iv) The Annual Performance Appraisal Reports (APARs) for the preceding five years along with
the Annual Property Returns (APRs) as available with the competent authority. While
screening the Annual Performance Appraisal Reports (APARs), the DPC may also adopt the
criteria with regard to the benchmarks as mentioned in the Statutes/Ordinances/Govt. of India
rules.

v) Vigilance Clearance Report
(vi) Roster points of the cadre(s) as per the reservation policy of the Govt. of India/UGC.
(vii) Performance in the interview/skill test/written test, if conducted by the University as per rules.

(viii)  The DPC is expected to screen the cases and decide the eligibility based on the
aforementioned documents like APARs, Vigilance Clearance Report, Roster, Recruitment
Rules etc.

Note: In case APAR(s) for any particular period has not been written/endorsed by the designated
authority despite the fact that the employee concerned produces the proof of submission of self-
appraisal report(s) duly filled-in for that particular period(s) to the concerned section, the
DPC/Screening Committee shall ignore the report(s) of that particular period(s) and shall take into
account the report(s) of the immediately preceding period(s). It is mandatory on the part of the
designated officer to make entry in the relevant register to be maintained for this purpose and issue
proper receipt to the employee concerned as a proof of submission of the appraisal reports. There
shall be proper entry in the relevant register with regard to each movement of the APAR till the
completion of its process.

25. MODE OF PROMOTION:

25.1

The university should strictly adhere to the quota prescribed for Promotion of the eligible internal
candidates as per the Recruitment Rules. In case candidates are not available under the internal quota
and the posts are filled up through direct recruitment in the interest of the university, future vacancy
may be shifted proportionately to the Promotion quota and filled up out of the eligible internal
candidates from the feeder cadre. In the light of the above, the DPC shall be required to ensure the
number of available vacancies under the promotion quota.
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25.2 In addition to the conditions for promotion for the posts, as specified at 23 above, University may
decide the method and procedure to be followed for promotion in respect of any category of posts. For
this purpose, the University, at its discretion, may opt the fitness-cum-seniority or hold written test or
other trade/professional tests and fix qualifying marks for any post to assess the competence in an
objective manner. In such cases, association of at least one external expert shall be mandatory.

253 Mere possession of eligibility conditions shall not entitle an employee to be promoted to the next
higher post from the date of his eligibility. After completion of formalities such as Annual
Performance Appraisal Reports (APARs)/ACRs, Vigilance Clearance Report, the Departmental
Promotion Committee may be constituted to evaluate and assess the eligibility of the employees. The
employees shall be considered for promotion based on the recommendations of the DPC duly
approved by the Competent Authority of the University.

254 All promotions of the non-teaching staff belonging to Group ‘A’, ‘B’ and Group ‘C’ shall take effect
from the date of joining.

25.5 Qualifying in Typing Test/Skill Test with knowledge of computers shall be the compulsory
requirement for promotion to the post of Lower Division Clerk, Upper Division Clerk, Assistant,
Semi-Professional Assistant, Library Assistant and other positions as identified from time to time.
Further, qualifying in Typing Test/Skill Test with knowledge of computers shall be the compulsory
requirement for all Personal Assistants of the University who shall be considered for promotion as
Private Secretary as per the eligibility criteria prescribed in these Rules as prescribed for direct
recruitment. The University may impose any condition to be complied with at a future date failing
which the competent authority may order for stoppage of increment.

26. AD-HOC PROMOTIONS:

In case there is an existing vacancy and no eligible employee is available in the feeder Cadre for promotion, the
competent authority may consider relaxation by a maximum period of one year at its discretion to promote an
employee on ad-hoc basis after completing all procedural formalities, as laid down under Rule 22 above.
However, this arrangement shall not be allowed to continue beyond one year in case the employee
concerned is not considered for regular promotion.

27. PANEL:
The panel drawn for promotion / direct recruitment shall be valid for a period of one year from the date of the
meeting of the DPC/date of approval of the recommendations, respectively.

28. MODIFIED ASSURED CAREER PROGRESSION SCHEME (MACP) / CAREER ADVANCEMENT
SCHEME (CAS) / DYNAMIC ASSURED CAREER PROGRESSION SCHEME:
The financial up-gradation under the Career Advancement Schemes such as MACP/CAS/DACP Scheme in
respect of mnon-teaching staff of the University shall be allowed as per the provisions of the
Act/Statutes/Ordinances, Rules of the University and orders/guidelines of UGC/Government of India (as
amended from time to time) duly adopted by the University.

(a) The Modified Assured Career Progression Scheme (MACPs) of the Govt. of India, duly communicated for
implementation by the UGC in respect of Non-Teaching employees, shall be effective from 01.09.2008, or
as per the eligibility criteria prescribed by the GOI/UGC from time to time, whichever is later. Similarly, in
case of Medical Officer, Dynamic Assured Career Progression Scheme (DACPs) shall be applicable as
prescribed by the Govt. of India/UGC from time-to-time.

(b) In case of up-gradation of pay scale, up to the level of Joint Registrar or equivalent, the Registrar shall
chair the meeting of the Screening Committee. The Vice-Chancellor shall nominate at least one external
expert and other members representing SC/ST/OBC/PwBD/Minorities etc. wherever required as per the
guidelines of the UGC/Gol.
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29.

30.

(¢) Any dispute in implementation of the aforementioned Career Advancement Schemes shall be referred to
the University Grants Commission, and the decision of the UGC shall be final.

DEPUTATION:

The University may fill up any post on deputation by drawing officers from Govt. of India/Autonomous
Bodies/PSUs as per UGC/GOI Rules. The officer to be considered for deputation against any post below Pay
Level-14 must be less than 56 years of age and Pay Level-14 and above must be less than 58 years of age. In
case the appointment is made on deputation by following the due process of selection prescribed for the post
under the Cadre Recruitment Rules, the incumbent may be allowed to continue for the period as prescribed by
the Govt. of India from time to time or till he attains the age of superannuation prescribed for that particular
cadre, whichever is earlier. An appointment on deputation may be made initially for a period of three years
(except statutory posts) which may be extended further at the discretion of the Competent Authority subject to
satisfactory performance. The University, however, shall have the right to repatriate all incumbents, including
the incumbents holding the statutory posts, at any time even before the prescribed period in case his
performance, integrity or conduct are found to be unsatisfactory at any stage, in the opinion of the competent
authority.

Ordinarily, no person working on deputation shall be absorbed in any post of the University after expiry of his
period of deputation. In case, it is decided in the interest of the University to absorb any such person, then the
University may take up the matter with his parent organisation for concurrence after obtaining the option of the
employee concerned subject to the condition that the matter of absorption is specifically mentioned in the
advertisement. After obtaining the consent of the parent department, the case shall be placed before the
Competent Authority for a final decision. In case he is absorbed in the University, he shall be assigned the
bottom seniority of that particular cadre as per the Govt. of India rules.

PROBATION:

30.1 In case of direct recruitment, the selected candidate shall be kept on probation for a period as specified
in these rules. The date from which confirmation should be given effect is the date following the date
of satisfactory completion of the prescribed period of probation or the extended period of probation, as
the case may be. The decision to confirm the probationer or to extend the period of probation as the
case may be should be communicated to the probationer normally within 6 to 8 weeks prior to the
completion of Probation period. Probation should not be extended for more than a year and, in no
circumstances, an employee should be kept on probation for more than double the normal prescribed
period of probation. The officer will be deemed to have successfully completed the probation period if
no order confirming, discharging or reverting the officer is issued within eight weeks after expiry of
double the normal period of prescribed probation. On completion of the probation period or any
extension thereof, employees shall, if considered fit for permanent appointment, be retained in the
appointments on regular basis and be confirmed against the available substantive vacancies as the case
may be. In case there is no perceivable improvement despite all this, his/her services shall be
discharged by giving him/her one month’s notice in advance or on payment of one month’s salary in
lieu of notice. The employee concerned may also exercise his/her option to resign by giving one
month’s notice.

As regards other matters relating to probation, the employee will be governed by the instructions
issued by the Government of India in this regard from time to time.

30.2 In the case of promotion to the next higher group, the employee(s) shall be kept on probation for a
period of two years from the date of joining. The appointing authority may at its discretion, extend
the period of probation by one year on ground of non- performance, misconduct or misbehavior or
if he/she fails to comply with the terms and conditions of the appointment to the post to which he/she
was promoted. In case there is no perceivable improvement despite all this, he shall be reverted to his
parent post, with immediate effect, and consequently all the employees promoted against the
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consequential vacancies due to the promotion of this employee shall be reverted to their respective
parent posts, in case they cannot be adjusted in any other similar vacant posts. However, there shall not
be any probation for promotion within the same group.

Note:

(i)

(ii)

(iii)

(iv)

v)

(vi)

(vii)

(viii)

If an employee who has been recruited/promoted to any post, avail himself of leave on a
piecemeal basis, or at a time for a period of two months or more during the period of
probation, his probation shall be extended proportionately, i.e., equal to the total period of
leave availed by the employee concerned.

In order to avoid any anomalous situation, all cases of probation of the officials should be
reviewed in every six months. In case, the result of review of performance of an official is
found to be unsatisfactory, or not up to the mark, he shall be apprised of the consequences of
unsatisfactory performance during the period of probation. Such an appraisal should be
issued in advance after which the performance of the official concerned should be
continuously kept under observation.

Notwithstanding anything contained in the above-mentioned provision, if a probationer is
placed under suspension during the period of probation, the period of probation may be
extended till such period as the appointing authority deems fit in the circumstances.

As for temporary Government servants they should, as a matter of rule, be asked to resign
from the parent department/office at the time of release from the parent department/office. An
undertaking to the effect that he/she will resign from the parent department/office, in the event
of his/her selection and appointment to the post applied for, may be taken from his/her at the
time of forwarding the application. This procedure is to be followed even in case of a
temporary Government servant applying as a direct recruit for a post in the same
organisation.

An employee of the University shall be confirmed through Departmental Confirmation
Commiittee.

An employee of the University shall not be confirmed on his post unless and until he signs the
‘Service Agreement’.

There shall be no probation in the case of an employee appointed to a post on deputation,
tenure or on re-employment after superannuation.

The appointing authority shall record the reasons in writing while terminating the
appointment of a probationer or extension of the normal period of probation.

31. APPLICATION OF GOVT. OF INDIA RULES/ UGC REGULATIONS:

32.

If any particular provision concerning the qualifications for recruitment and promotion or seniority under these
Rules is silent, the corresponding rules operating in the Govt. of India/UGC, or the qualifications prescribed by
the Govt. of India/UGC shall apply mutatis mutandis.

Further, the Pay Matrix contained in the Schedules for various posts shall be revised as per the GOI/UGC
regulations/guidelines as amended from time to time.

POWER TO RELAX:

32.1 Relaxation in age, experience, qualifying marks, etc., may be granted to the candidates belonging to
the Schedule Caste/Schedule Tribes/OBC/PwBD or any other reserved category for reserved posts as
per the UGC/Govt. of India guidelines. A certificate to this effect issued from the competent authority
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322

should be attached with the prescribed application form. Wherever a relaxation of qualification,
including percentage of marks, is permitted under the UGC/Govt. of India guidelines, such relaxation
shall also be considered in appropriate cases subject to recommendations of the Screening Committee.

The relaxation in age shall also be given in respect of the following categories as mentioned against
each:

S.No. Category of Persons Extent of age relaxation

1. | Regular Employees of the Central Govt/State Govt./Central
Universities/UGC maintained deemed to be

Universities/other Central/State autonomous As per Government of India

bodies/organisations/Institutions. rules.

2. Ex-Servicemen

The upper age limit for appointment of Group ‘C’ posts is relaxable for Group ‘C’ and erstwhile Group
‘D’ departmental candidates up to 40 years in case of General candidates and 45 years in case of
candidates belonging the SC/ST who has rendered three years continuous regular service in university
in accordance with the instructions or orders issued by the Govt. of India.

33. DISQUALIFICATION:

34.

35.

The following categories of persons shall not be eligible to apply for any position in the University:

33.1
33.2
333

334
335

Who has been convicted by any Court of Law or any criminal proceedings are pending against him;
Who is a person of unsound mind and questionable conduct or not medically fit to perform his duties.
Who has entered into or contracted a marriage with a person having a living spouse; provided that the
Competent Authority of the University may, if satisfied that such marriage is permissible under the
personal law applicable to such person and the other party to the marriage and there are other grounds
for doing so, exempt any person from the operation of these rules;

Who is not a citizen of India; and

Any other category of person disqualified for appointment by the Govt. of India/State Govt./UGC from
time to time.

VIGILANCE CLEARANCE:

34.1

34.2

343

Candidate who is already in service shall submit the Vigilance Clearance Certificate from the
employer or his authorised officer, to the effect that no disciplinary/criminal proceedings are pending
or contemplated against him. It shall be directly sent by the parent department or be handed over to the
employee concerned in sealed cover at the time of written/skill test/interview as applicable or along
with the application.

Wilful suppression of factual information or any document relating to the eligibility or otherwise as a
candidate, followed by supply of fake documents or misleading statement or information in the
application or tampering with the documents or providing such information relating to the
achievements, caste, educational qualifications, experience or domicile, etc., the Chief Vigilance
Officer of the University shall have the powers to investigate/inquire into the matter and submit his
report to the Vice-Chancellor for further action at any stage of recruitment process or employment. If
any of these acts is found to be true, the candidate shall be disqualified for appointment to the post or if
already appointed, his/her services shall be liable to be terminated, with immediate effect after
adhering to the procedures.

Notwithstanding the provisions of para 10 in Schedule 2 of the CRR, wherever, there is only one
sanctioned post in any cadre, the post shall be filled through direct recruitment only.

REMOVAL OF DIFFICULTIES:

If any difficulty arises in the implementation or operation of any of the provision of these rules, the Vice-
Chancellor may, from time to time issue with the approval of the Executive Council, such general or specific
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36.

37.

38.

39.

40.

41.

directions but not inconsistent with the provisions of the Act, Statutes, Ordinances or directives of the
Government of India, Ministry of Education/University Grants Commission, which appear to be necessary for
the purpose of removing such difficulty.

INTERPRETATION:
Any ambiguity or lack of clarity with regard to any clause of the Rules, the matter may be referred to
UGC for clarification.

AMENDMENT OF RULES:
Amendment, modification, changes, withdrawal, suspension and relaxation in any or all of provisions of
these Rules shall be done with prior approval of Govt. of India/UGC.

RESIDUARY MATTERS:

In regard to the matters not specified or referred to in these rules, the corresponding provisions as provided by
the UGC for their employees or as prescribed by the Govt. of India relating to its employees, as amended from
time to time, shall be followed. In case any particular provision in these Rules is in conflict with any provision
of the UGC Regulations/guidelines or Govt. of India Orders, the provisions of the UGC Regulations/guidelines
or Govt. of India Orders shall prevail.

LIABILITY OF OFFICERS TO SERVE ANYWHERE IN INDIA:
The non-teaching employees and other academic staff shall be liable to serve anywhere in India within
the jurisdiction of the University.

TERRITORIAL JURISDICTION:
In case of any dispute, the territorial jurisdiction for adjudication shall be the Gauhati High Court, Aizawl
Bench.

REPEAL:

All the existing rules and orders in relation to the matters covered under these rules shall stand repealed but any
action already taken pursuant to such existing rules and orders shall be deemed to have been taken under these
rules.

skskok kR Rk ok
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Schedule 1 (Mizoram University)

REGISTRAR
1 [Name of Post Registrar
2 | Number of Post 1 (One)
3 |Classification Group ‘A’
4 |Scale of Pay/Pay Band / Grade Pay Level 14
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits Preferably below 57 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) Master’s degree with at least 55% of the marks or an
equivalent grade in a point scale wherever grading system is
followed.
(i1) Atleast 15 years of experience as Assistant Professor
in the Academic Level 11 and above or with 8 years of
service in the Academic Level 12 and above including as
Associate Professor along with experience in educational
administration
OR
Comparable experience in research establishment and/ or
other institutions of higher education,
OR
15 years of administrative experience, of which 8 years
shall be as Deputy Registrar or an equivalent post.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Not applicable
10 |Method of recruitment whether by direct Direct/Deputation for a tenure of five years or till attaining
recruitment or by promotion or by the age of superannuation i.e. 62 years, whichever is earlier
deputation/absorption and percentage of the
post to be filled by various methods. (Eligible for reappointment after observance of due
selection process)
11 In case of recruitment by promotion/ deputation | Deputation:
/ absorption, grades from which promotion / Qualifications & Experience: As indicated at col. 7. Grade:
deputation / absorption to be made Holding analogous post or eight years’ experience at Pay
Level-12
Selection Committee: As at column 12.
12 Composition of DPC or Selection Committee As per Act/Statutes/UGC Notification
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FINANCE OFFICER
1 | Name of Post Finance Officer
2 |Number of Post 1 (One)
3 | Classification Group ‘A’
4 |Scale of Pay/Pay Band / Grade Pay Level 14
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits Preferably below 57 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) Master’s degree with at least 55% of the marks or an
equivalent grade in a point scale wherever grading system is
followed.
(i1) Atleast 15 years of experience as Assistant Professor
in the Academic Level 11 and above or with 8 years of
service in the Academic Level 12 and above including as
Associate Professor along with experience in educational
administration
OR
Comparable experience in research establishment and/ or
other institutions of higher education,
OR
15 years of administrative experience, of which 8 years
shall be as Deputy Registrar or an equivalent post.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 | Period of probation, if any Not applicable
10 |Method of recruitment whether by direct Direct/Deputation for a tenure of five years or till attaining
recruitment or by promotion or by the age of superannuation i.e. 62 years, whichever is earlier
deputation/absorption and percentage of the (Eligible for reappointment after observance of due
post to be filled by various methods. selection process)
11 In case of recruitment by promotion/ deputation | Deputation:
/ absorption, grades from which promotion / Appointment preferably by drawing officers not below the
deputation / absorption to be made Level 12 belonging to the Indian Audit and Accounts
services or other similar organized Services in Central/ State
Govt.
OR
University System/ Other organisation subject to fulfilment
of qualification as indicated under column 7 on Deputation
for a tenure of 5 years or till attaining the age of 62 years,
whichever is earlier.
Note: The Selection Committee for deputation shall be the
12 |Composition of DPC or Selection Committee | As per Act/Statutes/UGC Notification
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CONTROLLER OF EXAMINATIONS

1 |Name of Post Controller of Examinations
2 | Number of Post 1 (One)
3 | Classification Group ‘A’
4 |Scale of Pay/Pay Band / Grade Pay Level 14
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits Preferably below 57 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) Master’s degree with at least 55% of the marks or an
equivalent grade in a point scale wherever grading system is
followed.
(i1) Atleast 15 years of experience as Assistant Professor
in the Academic Level 11 and above or with 8§ years of
service in the Academic Level 12 and above including as
Associate Professor along with experience in educational
administration
OR
Comparable experience in research establishment and/ or
other institutions of higher education,
OR
15 years of administrative experience, of which 8 years shall
be as Deputy Registrar or an equivalent post.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 | Period of probation, if any Not applicable
10 |Method of recruitment whether by direct Direct/Deputation for a tenure of five years or till attaining
recruitment or by promotion or by the age of superannuation i.e. 62 years, whichever is earlier
deputation/absorption and percentage of the
post to be filled by various methods. (Eligible for reappointment after observance of due
selection process)
11 In case of recruitment by promotion/ deputation | Deputation:
/ absorption, grades from which promotion / Qualifications & Experience: As indicated at column 7.
deputation / absorption to be made Grade: Holding analogous post or eight years’ experience at
Pay Level-12
Selection Committee: As at column 12.
12 |Composition of DPC or Selection Committee | As per Act/Statutes/UGC Notification




[T [[I—&7E 4]

HILT =T TSI AT

129

DEPUTY REGISTRAR
1 |Name of Post Deputy Registrar
2 |Number of Post 4 (Four)
3 | Classification Group ‘A’
4  |Scale of Pay/Pay Band / Grade Pay Level 12
5 | Whether Selection or non-selection post Selection
Not applicable in case of Direct Recruitment/Deputation
6 | Age Limit for Direct Recruits 50 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) Master’s Degree with at least 55% of the marks or an
equivalent grade in a point scale wherever grading system is
followed.
(i1) Five years of experience as Assistant Registrar or in
equivalent post in the Pay Level 10 and above.
8 | Whether Age and educational qualifications Age: No
prescribed for djrect recruits will apply in the | Academic Qualification: Must possess at least Bachelor’s
case of promotions degree from a recognized University.
9 |Period of probation, if any One year
10 [Method of recruitment whether by direct 75% by Direct Recruitment
recruitment or by promotion or by 25% by Promotion, failing which by Deputation.
deputation/absorption and percentage of the
post to be filled by various methods. (Ref: MHRD Letter No.1-7/2015-.U.1I (2) dated
02/11/2017)
11 In case of recruitment by promotion/ deputation | Prometion: Assistant Registrar with five years regular
/ absorption, grades from which promotion / service in Pay Level 11.
deputation / absorption to be made
Deputation: Officers holding analogous posts on regular
basis or with five years regular service in Pay Level 11or
with eight years regular service in Pay Level 10 in the
Central/State Government, Universities and other
autonomous organisations.
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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ASSISTANTREGISTRAR
1 |Name of Post Assistant Registrar
2 |Number of Post 10 (Ten)
3 | Classification Group ‘A’
4 |Scale of Pay/Pay Band / Grade Pay Level 10
5 | Whether Selection or non-selection post Selection
Not applicable in case of Direct Recruitment/Deputation
6 | Age Limit for Direct Recruits 40 years
Educational and other qualifications required for | Essential:
direct recruits (1) Master’s Degree with at least 55% of the marks or an
equivalent grade in a point scale wherever grading system is
followed.
(i1) The appointment under direct recruitment shall be
made through an All India open competition by conducting
a written test and interview.
8 | Whether Age and educational qualifications Age: No
prescribed for djrect recruits will apply in the | Qualification: No, but must possess at least Bachelor's
case of promotions degree from a recognized University/Institute.
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct 50% by Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the 50% by Promotion, failing which by Deputation/Direct
post to be filled by various methods. Recruitment
11 In case of recruitment by promotion/ deputation |Promeotion:5 years of regular service as Section Officer
/ absorption, grades from which promotion / / Private Secretary (pay level 7 & above).
deputation / absorption to be made
Based on merit from among the eligible candidates having
requisite experience from feeder cadres on the basis of a
written test.
Deputation: Officers holding analogous posts on regular
basis or with 5 years regular service in lower grades
position in Level 7/Level 8 in the Central /State
Government, Universities and other autonomous
organizations.
Knowledge of Computer Applications.
12 | Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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SECTION OFFICER
1 |Name of Post Section Officer
2 |Number of Post 15 (Fifteen)
3 | Classification Group ‘B’
4  |Scale of Pay/Pay Band / Grade Pay Level 7
5 | Whether Selection or non-selection post Selection
Not applicable in case of Direct Recruitment/Deputation
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) A Bachelor’s Degree in any discipline from any
recognized Institute/ University.
(i1) Three Years’ Experience as Assistant in the Level 6 or
eight years as UDC in Level 4 in any Central / State Govt./
University/PSU and other Central or State Autonomous
Institutions or holding equivalent positions in any reputed
Private companies/ bank with annual turnover of at least Rs.
200/- Crores or more.
(iil) Proficiency in Computer Operation, noting and
drafting.
8 | Whether Age and educational qualifications Age: No
prescribed for direct recruits will apply inthe | Academic Qualification: Yes (As indicated at Col. 7)
case of promotions
9 |Period of probation, if any Two years

10 [Method of recruitment whether by direct 75% by Promotion from the cadre of Assistant subject to
recruitment or by promotion or by qualifying the departmental test, failing which by
deputation/absorption and percentage of the deputation.
post to be filled by various methods.

25% by Direct Recruitment (based on written test and skill
test)

11 In case of recruitment by promotion/ deputation | Prometion: 5 years of regular service from the feeder grade
/ absorption, grades from which promotion / of Assistant in Level 6 subject to seniority-cum- fitness with
deputation / absorption to be made academic qualification as in Col.7 above.

Deputation: Officers holding analogous post on regular
basis or with three years regular service in Level 6 or
equivalent in the Central/ State Govt. Universities or
autonomous organisations and possess the Bachelor’s
degree as prescribed for direct recruits at Col.7 above.

12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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ASSISTANT
1 [Name of Post Assistant
2 | Number of Post 17 (Seventeen)
3 | Classification Group ‘B’
4 |Scale of Pay/Pay Band / Grade Pay Level 6
5 | Whether Selection or non-selection post Non-Selection in case of promotion
Not applicable in case of Direct Recruitment/ Deputation
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) Bachelor Degree from a recognized University /
Institution.
(i1) Three Years of experience as UDC or equivalent in the
Level 4 in Central/ State Government/ University/ PSU and
other Central / State Autonomous Bodies or equivalent pay
package in the reputed private Companies/ corporate banks
with a minimum annual turnover of at least Rs.200/- Crores
or more.
(ii1) Proficiency in Typing, Computer applications, noting
and drafting.
8 | Whether Age and educational qualifications Age: No
prescribed for direct recruits will apply inthe | Academic Qualification: Yes (As indicated at Col. 7)
case of promotions
9 |Period of probation, if any Two years
10 [Method of recruitment whether by direct 75% by Promotion
recruitment or by promotion or by
deputation/absorption e}nd percentage of the 25% by Direct Recruitment (based on written test and skill
post to be filled by various methods. fest)
11 In case of recruitment by promotion/ deputation | Promotion: UDC with 5 years of regular service in Level 4
/ absorption, grades from which promotion / according to seniority-cum-fitness.
deputation / absorption to be made
12 | Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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UPPER DIVISION CLERK
1 [Name of Post Upper Division Clerk
2 | Number of Post 23 (Twenty Three)
3 |Classification Group ‘C’
4 |Scale of Pay/Pay Band / Grade Pay Level 4
5 | Whether Selection or non-selection post Selection
Not applicable in case of Direct Recruitment
6 | Age Limit for Direct Recruits 32 years
Educational and other qualifications required for | Essential:
direct recruits (1) A Bachelor’s Degree from any recognized Institute/
University.
(i1) Two year experience as Lower Division Clerk/
Equivalent posts in University/ Research Establishment
/ Central State Govt./ PSU/ Autonomous Bodies or
equivalent pay package in the reputed private Companies/
corporate banks with a minimum annual turnover of at least
Rs.200/- Crores or more.
(ii1) Speed in English Typing @ 35 wpm OR Speed in
Hindi Typing @ 30 wpm
(iv) Proficiency in Computer Operations.
8 | Whether Age and educational qualifications No
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years

10 |Method of recruitment whether by direct 75% by Promotion
recruitment or by promotion or by
deputation/absorption and percentage of the 25% by Direct Recruitment (based on written test and skill
post to be filled by various methods. test)

11 In case of recruitment by promotion/ deputation | Promotion: Lower Division Clerk/Hindi Typist with five
/ absorption, grades from which promotion / years regular service in Pay Level 2 according to seniority
deputation / absorption to be made cum fitness failing which by direct recruitment.

12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.

Note: The post of Hindi Typist is to be clubbed with Lower Division Clerk for the purpose of Career progression
with bottom seniority in future; inter-se-seniority between the two cadre shall be maintained.




134

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC.4]

LOWER DIVISION CLERK
1 |Name of Post Lower Division Clerk
2 |Number of Post 75 (Seventy Five)
3 |Classification Group ‘C’
4 |Scale of Pay/Pay Band / Grade Pay Level 2
5 | Whether Selection or non-selection post Selection
Non-Selection for Col. 10 (iii)
Not applicable for Direct Recruitment
Age Limit for Direct Recruits 32 years
Educational and other qualifications required for | Essential:
direct recruits (1) A Bachelor’s Degree from any recognized
Institute/University.
(i1) English Typing @ 35 wpm OR Hindi Typing @ 30
wpm (35 wpm and 30 wpm correspond to 10500
KDPH/9000 KDPH on an average of 5 Key depressions for
each work).
(ii1) Proficiency in Computer Operations.
8 | Whether Age and educational qualifications No
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct (1) 85% by Direct Recruitment through written test and
recruitment or by promotion or by skill test in various components of MS Office particularly in
deputation/absorption and percentage of the MS Word, MS Excel.
post to be filled by various methods. (11) 10% of vacancies shall be filled up from amongst the
Group ‘C’ employees in the Level 1 and who possess Senior
Secondary (10+2) or equivalent qualification and have
rendered three years regular service in the grade, on the
basis of the departmental qualifying examination. The
maximum age limit for eligibility for such examination is 45
Years**
Note: The panel shall be valid for a period of one year.
(ii1) Promotion: 5% of the vacancies shall be filled on
seniority-cum-fitness basis from Group 'C' (MTS)
employees who have five years regular service in posts in
the Level 1 subject to fulfilling the educational qualification
of (10+2) or equivalent.
The relaxation of Skill/Typing Test for the promotion from
MTS to LDC shall be governed as per DoPT OM No.
F.0.14020/1/2014-Estt.(D) dated 2ond April, 2015.
11 In case of recruitment by promotion/ deputation | As in Col. 10
/ absorption, grades from which promotion /
deputation / absorption to be made
12 | Composition of DPC or Selection Committee As per Schedule 2 of these Rules.

** Only those Group ‘C’ (Level 1) employees, who are holding the posts of MTS/Isolated posts shall be
considered eligible for the post of LDC through Departmental Qualifying Examination.
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MULTITASKING STAFF

1 |Name of Post Multi Tasking Staff
2 |Number of Post 70 (Seventy)
3 | Classification Group ‘C’
4 |Scale of Pay/Pay Band / Grade Pay Level 1
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct recruits 10'[h Pass from a recognized Board.
OR
ITT Pass
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 [Method of recruitment whether by direct Direct Recruitment through written test and trade test.
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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INTERNAL AUDIT OFFICER
1 |Name of Post Internal Audit Officer (On Deputation only)
2 |Number of Post 1 (One)
3 | Classification Group ‘A’
4 |Scale of Pay/Pay Band / Grade Pay Level 12
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 56 years (on deputation)
7 | Educational and other qualifications required for | Not applicable
direct recruits
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 | Period of probation, if any Not applicable

10 |Method of recruitment whether by direct Deputation
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.

11 In case of recruitment by promotion/ deputation |Deputation: By drawing officers belonging to Audit and
/ absorption, grades from which promotion / Accounts Services or other similar organised Accounts
deputation / absorption to be made Services in Central / State Govt., holding analogous posts on

regular basis.

OR
with three years regular service in Level 11 or equivalent in
the area of Audit and Accounts in any Govt.
Department/Autonomous Bodies.

OR
with five years regular service in Level 10 or equivalent in
the area of Audit and Accounts in any Govt.
Department/Autonomous Bodies.

12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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PUBLIC RELATION OFFICER

1 |Name of Post Public Relation Officer
2 |Number of Post 1 (One)
3 | Classification Group ‘A’
4 |Scale of Pay/Pay Band / Grade Pay Level 10
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 40 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) Masters' Degree with at least 55% of marks or its
equivalent grade of B in the UGC 7 point scale in
Journalism and Mass Communication from recognised
University/Institute.
(i1) At least Five years experience in the editorial
department/ Centre of any Central / State Govt. department /
PSU / Central / State Educational Institutions established
English/ regional Newspaper accredited with ABC,
National News Agencies, Radio or Television, Film Media,
reputed advertising agencies with excellent command of
speaking in English, Hindi and Regional Language.
Desirable:
Good working knowledge of computer applications.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 [Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee As per Schedule 2 of these Rules.




138

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC.4]

RESEARCH CUM STATISTICAL OFFICER

1 | Name of Post Research cum Statistical Officer
2 |Number of Post 1 (One)
3 | Classification Group ‘B’
4 |Scale of Pay/Pay Band / Grade Pay Level 7
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) Master’s degree in Statistics/Mathematical Statistics
/Applied Statistics.
(i1) 3 years experience in collection, compilation,
tabulation, analysis & interpretation of statistical data in a
Central/State Govt., PSUs/Statutory Bodies/ Autonomous
Organizations
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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SENIOR STATISTICAL ASSISTANT

1 |Name of Post Senior Statistical Assistant
2 | Number of Post 1 (One)
3 | Classification Group ‘B’
4 |Scale of Pay/Pay Band / Grade Pay Level 6
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) Bachelor’s degree in relevant field from a recognized
Institution with 5 years post qualification experience in the
relevant field from any Institution / Organization of repute.
OR
2 years diploma in the relevant field from a recognized
Institution with 08 years of post-qualification experience in
the relevant field from any Institution / Organization of
repute.
(i1) Degree or Diploma in Computer Application.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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PRIVATESECRETARY
1 [Name of Post Private Secretary
2 | Number of Post 4 (Four)
3 |Classification Group ‘B’
4 |Scale of Pay/Pay Band / Grade Pay Level 7
5 | Whether Selection or non-selection post Selection
Not applicable in case of Direct Recruitment
6 | Age Limit for Direct Recruits 35 years
Educational and other qualifications required for | Essential:
direct recruits (1) A Bachelor’s Degree from a recognized
University/Institute.
(i1) Atleast 3 Years experience as Personal Assistant or 5
years as Stenographer in a University/ Research
establishment/ Central/ State Govt. /PSU and other
autonomous bodies.
(ii1) English/Hindi Stenography speed: 120 wpm in
English or 100 wpm in Hindi
(iv) English/Hindi Typing speed: 35 w.p.m. in English or
30 w.p.m. in Hindi.
(V) Knowledge of computer applications.
Skill Test Norms on Computer:
Dictation: 10 minutes @ 120 w.p.m. in English/100
w.p.m. in Hindi Transcription: 50 minutes (English)/60
minutes (Hindi)
Desirable:
Proficiency in English & good communication skills.
8 | Whether Age and educational qualifications Age: No
prescribed for direct recruits will apply in the Academic Qualification: Yes
case of promotions
9 |Period of probation, if any Two years

10 [Method of recruitment whether by direct 75% by Promotion
recruitment or by promotion or by
deputation/absorption e}nd percentage of the 25% by Direct Recruitment failing which by Deputation.
post to be filled by various methods.

11 In case of recruitment by promotion/ deputation | Promotion: Personal Assistant with 5 (five) years regular
/ absorption, grades from which promotion / service in Level 6 on the basis of seniority-cum- fitness,
deputation / absorption to be made subject to qualifying in the stenography test as mentioned

under Col. 7.
Deputation: Persons holding analogous posts on regular
basis or with 3 years regular service as Personal Assistant in
the Level 6/Level 7 of any Central/State Govt./ University/
Public
Sector Undertaking as other Central or State Autonomous
bodies and fulfilling the educational qualifications and other
professional requirements as prescribed at Col. 7.

12 |Composition of DPC or Selection Committee As per Schedule 2 of these Rules.
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PERSONAL ASSISTANT
1 [Name of Post Personal Assistant
2 |Number of Post 7 (Seven)
3 | Classification Group ‘B’
4 |Scale of Pay/Pay Band / Grade Pay Level 6
5 | Whether Selection or non-selection post Selection
Not applicable in case of Direct Recruitment
6 | Age Limit for Direct Recruits 35 years
Educational and other qualifications required Essential:
for direct recruits (1) A Bachelor’s Degree in any discipline from any
recognized Institute/University.
(i1) Proficiency in Stenography in English or Hindi with
minimum speed of 100 wpm.
(ii1) Proficiency in Typing in English or Hindi with
minimum speed of 35 / 30 wpm respectively.
(iv) Knowledge of Computer Applications.
(V) Two years experience as Stenographer or equivalent in
Central State Govt. Organisations / University Research
Institution or Central / State autonomous Institution/reputed
private institutions having a turnover 200 Crores.
Desirable:
Proficiency in English and good communication skills.
Skill Test Norms on Computer:
Dictation: 10 minutes @ 100 w.p.m.
Transcription: 40 minutes English/55 minutes Hindi
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years

10 [Method of recruitment whether by direct 75% by promotion failing which by deputation.
recruitment or by promotion or by
deputation/absorption e}nd percentage of the 25% by direct recruitment failing which by deputation.
post to be filled by various methods.

11 In case of recruitment by promotion/ deputation |Prometion: Stenographer with 5 (five) years regular service
/ absorption, grades from which promotion / in Level 4 on the basis of seniority-cum-fitness, subject to
deputation / absorption to be made qualifying in the stenography test as mentioned under Col.

7.

Deputation: Officers holding analogous post on regular
basis or with three years regular service in Level 4/Level 5
or equivalent in the Central/ State Govt.

Universities or autonomous organisations and possess the
qualification as prescribed for direct recruits at Col. 7 above.

12 | Composition of DPC or Selection Committee As per Schedule 2 of these Rules.
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STENOGRAPHER
1 Name of Post Stenographer
2 | Number of Post 19 (Nineteen)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band / Grade Pay Level 4
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits (1) A Bachelor’s Degree in any discipline from any
recognized Institute/University.
(i1) Proficiency in Stenography in English or Hindi with
minimum speed of 80wpm.
(ii1) Proficiency in Typing in English or Hindi with
minimum speed of 35 / 30 wpm respectively.
(1iv) Knowledge of Computer Applications.
Desirable:
Proficiency in English and good communication skills.
Skill Test Norms on Computer:
Dictation: 10 minutes @ 80 w.p.m.
Transcription: 50 minutes English/65 minutes Hindi
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct 100% by Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of these Rules.

Committee

[PART III—SEC.4]
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INFORMATIONSCIENTIST
1 | Name of Post Information Scientist
2 | Number of Post 1 (One)
3 | Classification Group ‘A’
4 | Scale of Pay/Pay Band/Grade Pay Level 10
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 40 years

7 | Educational and other qualifications Essential:

required for direct recruits First Class M.E. / M.Tech. (Computer Science) /
Information Technology) Or equivalent.

OR
First Class B.E. / B.Tech (Computer Science) /
Information Technology) or equivalent with two years
of relevant experience.
OR
First Class Master in Computer Applications (MCA) or
equivalent with two years of relevant experience.
OR
First Class M.Sc. (Computer Science/ Information
Technology) from a recognized University/ Institute
with three years of relevant experience.
OR

First Class Masters Degree in Library and Information
Science (M.Lib. or M.LIS) and Post Graduate Diploma in
Computer Applications or MCA or M.Sc. (Computer
Science/Information Technology)
Desirable:
Relevant experience in Library/office automation/server
configuration/maintenance of e-resource/data base
management/content management/programming/
development of website/portals/information
systems/gateway and networking.

8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions

9 | Period of probation, if any Two years

10 | Method of recruitment whether by direct Direct Recruitment failing which by Deputation
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.

11 | In case of recruitment by promotion/ Deputation: Officers of the Central/State Government,
deputation / absorption, grades from Autonomous or Statutory Organisation, PSU, University
which promotion / deputation / absorption or recognised research institution;
to be made 1) Holding analogous post on regular basis in the

parent cadre or department or
11)  with 5 years’ service rendered after appointment to
the post on regular basis in the Level 6/7 or
equivalent in the parent cadre or department; and
ii1)  Possessing the qualifications and experience
prescribed for direct recruitment under Col. 7.
12 | Composition of DPC or Selection As per Schedule 2 of these Rules.

Committee
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PROFESSIONAL ASSISTANT

1 [Name of Post Professional Assistant
2 |Number of Post 5 (Five)
3 | Classification Group ‘B’
4 |Scale of Pay/Pay Band/Grade Pay Level 6
5 | Whether Selection or non-selection post Selection
Not applicable in case of Direct Recruitment
6 | Age Limit for Direct Recruits 35 years

Educational and other qualifications required Essential:

for direct recruits (1) Master’s Degree in Library & Information Science from

any recognised University /Institution with 2 years
experience in the relevant field in a University/Research
establishment / Central / State Govt. / PSU and Library of
other autonomous Institutions.

OR
Bachelor’s Degree in Library / Library and Information
Science from any recognised Institute/ University with 03
years experience in the relevant field in a University /
Research Establishment / Central / State Govt. / PSU and
Library of other autonomous Institutions.

(i1) Knowledge of Computer Applications.

8 | Whether Age and educational qualifications Age: No

prescribed for direct recruits will apply inthe | Academic Qualification: Yes as at Col. 7.
case of promotions

9 |Period of probation, if any Two years

10 |Method of recruitment whether by direct 75% by Promotion
recruitment or by promotion or by
deputation/absorption and percentage of the

X 25% by Direct Recruitment failing which by Deputation.
post to be filled by various methods.

11 In case of recruitment by promotion/ deputation | Promotion: Semi Professional Assistant with five years
/ absorption, grades from which promotion / regular service in Level 5 through seniority-cum-fitness,
deputation / absorption to be made subject to qualifying in the Computer typing test failing
which by deputation / direct recruitment

Deputation: Employees of the Central/ State Government,
Autonomous or Statutory Organisation, PSU, University or
recognized research institution;

1) Holding analogous post on regular basis in the parent
cadre or department.

i1) With 5 years’ service rendered as Semi Professional
Assistant in the Level 5 or equivalent in the parent cadre or
department.

111) Possessing the qualifications and experience prescribed
for direct recruitment under Col. 7.

12 | Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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SEMI PROFESSIONAL ASSISTANT

1 | Name of Post Semi Professional Assistant
2 |Number of Post 6 (Six)
3 |Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 5
5 | Whether Selection or non-selection post Selection
Not applicable in case of Direct Recruitment
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct recruits Master’s Degree in Library Science and Information
Science from any recognised University/Institution
OR
Bachelor’s Degree in Library/ Library and Information
Science from a recognised Institute/ University with two
years relevant experience in a University/ Research
Establishment / Central / State Govt./ PSU Autonomous
Institutions.
8 | Whether Age and educational qualifications Age: No
prescribed for direct recruits will apply in the Academic Qualification: Yes
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct 75% by Promotion, failing which by Direct Recruitment
recruitment or by promotion or by 25% by Direct Recruitment
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation | Promotion: Library Assistant with 5 years of regular
/ absorption, grades from which promotion / service in Level 4.
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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LIBRARY ASSISTANT
1 |Name of Post Library Assistant
2 |Number of Post 4 (Four)
3 |Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 4
5 | Whether Selection or non-selection post Selection
Not applicable in case of Direct Recruitment
6 | Age Limit for Direct Recruits 32 years
Educational and other qualifications required for | Essential:
direct recruits (1) Bachelor’s degree in Library & Information Science or
equivalent from a recognized University.
(i1) Typing speed of 30 words per minute in English.
(i11) Knowledge of Computer Applications.
8 | Whether Age and educational qualifications Age: No
prescribed for djrect recruits will apply in the | Academic Qualification: No. But must possess the
case of promotions qualification as indicated in Col. 11.
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct 75% by Promotion
recruitment or by promotion or by
deputation/absorption a}nd percentage of the 25% by Direct Recruitment
post to be filled by various methods.
11 |In case of recruitment by promotion/ deputation | Promotion: Library Attendant possessing 10+2
/ absorption, grades from which promotion / qualification or equivalent and certificate in Library Science
deputation / absorption to be made with five years regular service in Level 1.
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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LIBRARY ATTENDANT
1 |Name of Post Library Attendant
2 |Number of Post 8 (Eight)
3 |Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 1
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required Essential:
for direct recruits (1) 10+2 or its equivalent examination from a recognized
Board.
(i1) Certificate course in Library Science from a recognized
Institution.
(ii1) One year experience in a University/ College/
Educational Institution Library.
(iv) Basic knowledge of computer applications.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 | Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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SENIOR TECHNICAL ASSISTANT

1 |Name of Post Senior Technical Assistant

2 | Number of Post 8 (Eight)

3 | Classification Group ‘B’

4 | Scale of Pay/Pay Band/Grade Pay Level 6

5 | Whether Selection or non-selection post Non-Selection
Not applicable for direct recruitment

6 | Age Limit for Direct Recruits 35 years

7 | Educational and other qualifications required Essential:

for direct recruits Master’s Degree in the relevant subject with at least two
years experience in relevant field
OR

First Class Bachelor’s Degree in the relevant subject with
minimum five years of working and maintenance experience
of sophisticated scientific Instruments in the Laboratory.
However, the relevant subject will be as decided by the
university as per the functional requirement of the
department concerned.

The experience should be in University/ Research
establishment / Central / State Govt. / PSU and other
autonomous bodies or Private organization of repute with
annual turnover of at least Rs. 200/- Crores or more.

8 | Whether Age and educational qualifications No
prescribed for direct recruits will apply in the
case of promotions

9 |Period of probation, if any Two years

10 | Method of recruitment whether by direct 75% by Promotion
recruitment or by promotion or by

deputation/absorption e}nd percentage of the 25% by Direct Recruitment (based on written test and skill
post to be filled by various methods. fest)

11 In case of recruitment by promotion/ deputation | Promotion: Technical Assistant with five years regular
/ absorption, grades from which promotion / service in the Level 5 according to seniority-cum-fitness
deputation / absorption to be made

12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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TECHNICAL ASSISTANT
1 | Name of Post Technical Assistant
2 |Number of Post 23 (Twenty Three)
3 |Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 5
5 | Whether Selection or non-selection post Non-Selection
Not applicable for direct recruitment
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct recruits Bachelor’s degree with minimum three years of working
and maintenance/ operation experience of Scientific
Instruments in the Laboratory. However, the relevant
subject will be as decided by the university as per the
functional requirement of the department concerned.
The experience should be in University/ Research
establishment / Central / State Govt. / PSU and other
autonomous bodies or Private organization of repute with
annual turnover of at least Rs. 200/- Crores or more.
8 | Whether Age and educational qualifications No
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years

10 | Method of recruitment whether by direct 75% by Promotion
recruitment or by promotion or by
deputation/absorption e}nd percentage of the 25% by Direct Recruitment (based on written test and skill
post to be filled by various methods. test)

11 In case of recruitment by promotion/ deputation | Promotion: Laboratory Assistant with five years of regular
/ absorption, grades from which promotion / service in Level 4 according to seniority-cum- fitness failing
deputation / absorption to be made which by direct recruitment/deputation

12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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LABORATORY ASSISTANT
1 |Name of Post Laboratory Assistant
2 | Number of Post 17 (Seventeen)
3 | Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 4
5 | Whether Selection or non-selection post Selection
Not applicable for Direct Recruitment
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct recruits Bachelor’s degree with minimum two years of working and
maintenance experience of sophisticated scientific
Instruments in the Laboratory. However, the relevant
subject will be as decided by the university as per the
functional requirement of the department concerned.
The experience should be in University/ Research
establishment / Central / State Govt. / PSU and other
autonomous bodies or Private organization of repute with
annual turnover of at least Rs. 200/- Crores or more.
8 | Whether Age and educational qualifications Age: No
prescribed for direct recruits will apply in the Academic Qualification: Yes
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct 25% by Promotion
recruitment or by promotion or by
deputation/absorption a}nd percentage of the 75% by Direct Recruitment
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation | Prometion: Laboratory Attendant with eight years of
/ absorption, grades from which promotion / regular service in Level 1 with the requisite qualification
deputation / absorption to be made prescribed at Col. 7.
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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LABORATORY ATTENDANT
1 |Name of Post Laboratory Attendant
2 |Number of Post 11 (Eleven)
3 |Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 1
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct recruits 10+2 with Science stream from any recognized Central/
State Board
OR
IOth Pass from any recognized Central/State Board with
Science as one of the subjects and skill certificate
programme in Laboratory Technology.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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SYSTEM ADMINISTRATOR
1 [Name of Post System Administrator
2 | Number of Post 1 (One)
3 | Classification Group ‘A’
4 |Scale of Pay/Pay Band/Grade Pay Level 10
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 40 years
7 | Educational and other qualifications required Essential:
for direct recruits (i) B.E./B.Tech. in Computer Science &
Engineering/Electronics Engineering.
(i1) 5 years programming experience in in languages like
C/C++/JAVA etc. databases: MySQL/ORACLE with PHP
etc. Foundations and practices under
WINDOWS/LINUX/UNIX platforms from a recognized
Public/PUS/Private organization.
OR
(1) M.E./M.Tech. in Computer Science &
Engineering/Electronics Engineering/M.Sc. Computer
Science/MCA.
(i1) 03 years’ programming experience in languages like
C/C++/JAVA etc. databases: MySQL/ORACLE with PHP
etc. Foundations and practices under
WINDOWS/LINUX/UNIX platforms from a recognized
Public/PUS/Private organization.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 | Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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SYSTEM ANALYST
1 |Name of Post System Analyst
2 |Number of Post 1 (One)
3 | Classification Group ‘A’
4 |Scale of Pay/Pay Band/Grade Pay Level 10
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 40 years
7 | Educational and other qualifications required for | Essential:
direct recruits (i) B.E./B.Tech. in Computer Science &
Engineering/Electronics Engineering.
(i1) 5 years programming experience in in languages like
C/C++/JAVA etc. databases: MySQL/ORACLE with PHP
etc. Foundations and practices under
WINDOWS/LINUX/UNIX platforms from a recognized
Public/PUS/Private organization.
OR
(1) M.E./M.Tech. in Computer Science &
Engineering/Electronics Engineering/M.Sc. Computer
Science/MCA.
(i1) 03 years’ programming experience in languages like
C/C++/JAVA etc. databases: MySQL/ORACLE with PHP
etc. Foundations and practices under
WINDOWS/LINUX/UNIX platforms from a recognized
Public/PUS/Private organization.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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COMPUTER PROGRAMMER
1 [Name of Post Computer Programmer
2 | Number of Post 1 (One)
3 |Classification Group ‘A’
4 |Scale of Pay/Pay Band/Grade Pay Level 10
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 40 years
7 | Educational and other qualifications required for | Essential:
direct recruits (i) B.E./B.Tech. in Computer Science &
Engineering/Electronics Engineering.
(i1) 5 years programming experience in in languages like
C/C++/JAVA etc. databases: MySQL/ORACLE with PHP
etc. Foundations and practices under
WINDOWS/LINUX/UNIX platforms from a recognized
Public/PUS/Private organization.
OR
(1) M.E./M.Tech. in Computer Science &
Engineering/Electronics Engineering/M.Sc. Computer
Science/MCA.
(i1) 3 years’ programming experience in languages like
C/C++/JAVA etc. databases: MySQL/ORACLE with PHP
etc. Foundations and practices under
WINDOWS/LINUX/UNIX platforms from a recognized
Public/PUS/Private organization.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 | Period of probation, if any Two years
10 Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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1 |Name of Post Networking Engineer
2 |Number of Post 1 (One)
3 | Classification Group ‘A’
4 |Scale of Pay/Pay Band/Grade Pay Level 10
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 40 years
7 | Educational and other qualifications required for | Essential:
direct recruits (i) B.E./B.Tech. in Electronics & Communication
Engineering/Computer Science & Engineering.
(i1) 5 years’ experience of Computer Network
administration and Computer hardware including Massive
UPS systems and Centralized Airconditioning Plants/
Computer Systems Management and administration
/Maintenance of a campus wide large computer network
preferably with fibre optic backbone links from a
recognized Public/PUS/Private organization.
Desirable:
Experience of Industrial background.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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TECHNICAL ASSISTANT (COMPUTER)

1 |Name of Post Technical Assistant (Computer)
2 | Number of Post 1 (One)
3 | Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 5
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) Bachelor‘s Degree in Engineering / Technology in
Computer Science and Technology / Information
Technology from any recognized University or Institute.
OR
Master’s Degree in Computer Science/Technology / MCA
from any recognized University / Institute.
(i1) At least 2 years experience in relevant field in
University/ Research establishment / Central / State Govt. /
PSU and other autonomous bodies or Private organization
of repute with annual turnover of at least Rs. 200/- Crores or
more.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10  [Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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ASSISTANT ENGINEER (CIVIL/ELECTRICAL)

1 |Name of Post Assistant Engineer (Civil/Electrical)
2 |Number of Post 2 (Two)
3 | Classification Group ‘B’
4 |Scale of Pay/Pay Band/Grade Pay Level 7
5 | Whether Selection or non-selection post Selection
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications required Essential:
for direct recruits (1) First Class Bachelor’s Degree in relevant field from a
recognised Institute/ University or equivalent.
(i1) Three years’ experience in the relevant field as Junior
Engineer or Equivalent in State Government PWD services
or similar organized services/ Statutory or Autonomous
organization/ University System or reputed private
organizations with an annual turnover of at least Rs. 200/-
Crores or more.
8 | Whether Age and educational qualifications Age: No
prescribed for direct recruits will apply in the Qualification: Yes as in (Col. 7)
case of promotions
9 |Period of probation, if any Two years

10 [Method of recruitment whether by direct 50% by direct recruitment 50% by promotion
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.

11 |In case of recruitment by promotion/ deputation | Promotion: Five years of regular service as Junior Engineer
/ absorption, grades from which promotion / having degree in a relevant branch of engineering and
deputation / absorption to be made technology; or 8 years of regular service having diploma in

engineering.
Deputation: Officers holding analogous post or one below
category with 3 years experience, in the CPWD/ State
Government PWD services or similar organized services/
Semi Government/ PSU/ Statutory or Autonomous
Organisation/ University System.

12 | Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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JUNIOR ENGINEER (CIVIL)

1 [Name of Post Junior Engineer (Civil)
2 | Number of Post 2 (Two)
3 | Classification Group ‘B’
4 |Scale of Pay/Pay Band/Grade Pay Level 6
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications required for | Essential:
direct recruits Bachelor’s Degree of Engineering/Technology in relevant
field from a recognised Institute/ University with one year
relevant experience
OR
Diploma in Engineering in the relevant field and three
years’ experience in relevant field in CPWD / State PWD or
Similar Organised Services / Statutory or Autonomous
Organisations / Central / State Universities
/ Autonomous Institutions or reputed Private construction
company with an annual turnover of at least Rs. 200/-
Crores or more.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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JUNIOR ENGINEER (ELECTRICAL)

1 |Name of Post Junior Engineer (Electrical)
2 |Number of Post 1 (One)
3 | Classification Group ‘B’
4 |Scale of Pay/Pay Band/Grade Pay Level 6
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications required for | Essential:
direct recruits Bachelor’s Degree of Engineering/Technology in relevant
field from a recognised Institute/ University with one year
relevant experience
OR
Diploma in Engineering in the relevant field and three
years’ experience in relevant field in CPWD / State PWD or
Similar Organised Services / Statutory or Autonomous
Organisations / Central / State Universities
/ Autonomous Institutions or reputed Private construction
company with an annual turnover of at least Rs. 200/-
Crores or more.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 [Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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HINDI OFFICER

Name of Post

Hindi Officer

Number of Post

1 (One)

Classification

Group ‘A’

Scale of Pay/Pay Band/Grade Pay

Level 10

Whether Selection or non-selection post

Not applicable

Age Limit for Direct Recruits

40 years

N || N | BR[N]

Educational and other qualifications required for
direct recruits

Essential:

Master’s Degree of a recognised University in Hindi with
English as a compulsory or elective subject or as the
medium of examination at the degree level,

OR

Master’s Degree of a recognized University in English with
Hindi as a compulsory or elective subject or as the medium
of examination at the degree level,;

OR
Master’s degree of a recognised University in any subject
other than Hindi or English, with Hindi medium and
English as a compulsory or elective subject or as the
medium of examination at the degree level;

OR

Master’s degree of a recognised University in any subject
other than Hindi or English. With English Medium and
Hindi as a compulsory or elective subject or as a medium of
a examination at the degree level;

OR

Master’s Degree of a recognized University in any subject
other than Hindi or English, with Hindi and English as a
compulsory or elective subjects or either of the two as a
medium of examination and the other

as a compulsory or elective subject at the degree level
AND

Three Years experience of using / applying terminology
(terminological work) in Hindi and translation work from
English to Hindi or vice versa, preferably of technical or
scientific literature under Central / State Govt. /
Autonomous Body / Statutory Organisation / PSU /
Universities or recognised research or educational institutes
OR
Three Years experience of teaching in Hindi and English or
research in Hindi or English under Central / State Govt./
Autonomous Body/Statutory Organisations/ PSUs/
Universities or recognised research or educational
institutions.

Desirable:
Studied one of the languages other than Hindi included in

the 8th schedule of the Constitution at 10th level from a
recognised board.

Whether Age and educational qualifications
prescribed for direct recruits will apply in the
case of promotions

Not applicable

Period of probation, if any

Two years
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10

Method of recruitment whether by direct
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.

Direct Recruitment

11

In case of recruitment by promotion/ deputation
/ absorption, grades from which promotion /
deputation / absorption to be made

Not applicable

12

Composition of DPC or Selection Committee

As per Schedule 2 of these Rules

HINDI TRANSLATOR

Name of Post

Hindi Translator

Number of Post

1 (One)

Classification

Group ‘B’

Scale of Pay/Pay Band/Grade Pay

Level 6

Whether Selection or non-selection post

Not applicable

Age Limit for Direct Recruits

35 years

N | N[ [BR[WIN |-

Educational and other qualifications required for
direct recruits

Essential:

Master’s Degree of a recognised University in Hindi with
English as a compulsory or elective subject or as the
medium of examination at the degree level,

OR

Master’s Degree of a recognized University in English with
Hindi as a compulsory or elective subject or as the medium
of examination at the degree level;

OR

Master’s degree of a recognised University in any subject
other than Hindi or English, with Hindi medium and
English as a compulsory or elective subject or as the
medium of examination at the degree level;

OR

Master’s degree of a recognised University in any subject
other than Hindi or English. With English Medium and
Hindi as a compulsory or elective subject or as a medium of
a examination at the degree level;

OR

Master’s Degree of a recognized University in any subject
other than Hindi or English, with Hindi and English as a
compulsory or elective subjects or either of the two as a
medium of examination and the other
as a compulsory or elective subject at the degree level
AND
Recognized Diploma or Certificate course in translation
from Hindi to English & vice versa or two years experience
of translation work from Hindi to English and vice versa in
Central or State Government office, including Government
of India Undertaking.

Studied one of the languages other than Hindi included in

the Sth schedule of the Constitution at 10th level from a
recognised board.

Whether Age and educational qualifications

Not applicable
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prescribed for direct recruits will apply in the
case of promotions

9 |Period of probation, if any Two years
10 [Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 |In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules
HINDI TYPIST
1 |[Name of Post Hindi Typist
2 |Number of Post 2 (Two)
3 |Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 2
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) Bachelor’s Degree from a recognized University/
Institute.
(i1) 30 words per minute in Hindi Typing Speed.
(ii1) Knowledge of Computer Applications
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 | Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules
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SECURITY OFFICER
1 [Name of Post Security Officer
2 |Number of Post 3 (Three)
3 |Classification Group ‘B’
4 |Scale of Pay/Pay Band/Grade Pay Level 7
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications required for | Essential:
direct recruits Bachelor’s Degree from a recognized University/ Institution
with five years experience as Security Supervisor /
Supervisory Position in Security ina Govt. Office,
Educational Institute / Private Organisation of repute with
an annual turnover of at least Rs. 200/- Crores or more
OR
Persons who have served in the Army or such Uniformed
Service at JCO level or equivalent or above, with
IOthstandard pass or Army class I Examination or an
equivalent examination.
AND
Holding a valid Driving License (LMV/Motor cycle).
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 | Method of recruitment whether by direct Direct Recruitment failing which by Deputation.
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation | Deputation:
/ absorption, grades from which promotion / Officer from the Central/ State Govt./ Universities/ Other
deputation / absorption to be made autonomous organizations.
1) Holding analogous post on regular basis.
OR
11)  With three years regular service in the relevant field
in the Level 6.
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules
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COOK
1 [Name of Post Cook
2 | Number of Post 7 (Seven)
3 | Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 2
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required Essential:
for direct it . .
or direct recrutts (1) 10™ Class from a recognized Board.
(i1) ITI Trade certificate in Bakery and Confectionery (one
year duration)
(ii1) 3 years experience in cooking / catering services in
educational institutions/ guest houses, at least 3 starred
hotels or similar organisations.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules
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KITCHEN ATTENDANT
1 |Name of Post Kitchen Attendant
2 |Number of Post 6 (Six)
3 |Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 1
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
irect it .
direct recruits (1) 10™ pass from any State/Central School/Board.
OR
ITI Trade Certificate in the relevant trade.
(i1) Two years experience in cooking/catering services in a
Canteen/ reputed Hotel/ Guest Houses of reputed
organizations/ University
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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DRIVER
1 |Name of Post Driver
2 | Number of Post 6 (Six)
3 | Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 2
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct it . .
frect recrutts (1) 101 Pass from any recognized Board
(i1) Possession of a Valid Commercial Driving License for
Light/ Medium/ Heavy Vehicles issued by the Competent
authority having no adverse endorsement
(ii1) Knowledge of motor mechanism (the candidate
should be able to remove minor defects in vehicles).
(iv) Experience of driving motor vehicles for at least 5
years in an organization.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct Direct Recruitment through driving test, knowledge of
recruitment or by promotion or by traffic rules and skill test.
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.

Note: For promotion to different higher grades of Driver, Staff car driver rules of Gol shall be applicable.
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Schedule 1 (Pachhunga University College)

SECTION OFFICER
1 | Name of Post Section Officer
2 |Number of Post 2 (Two)
3 | Classification Group ‘B’
4 |Scale of Pay/Pay Band / Grade Pay Level 7
5 | Whether Selection or non-selection post Selection
Not applicable in case of Direct Recruitment/Deputation
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) A Bachelor’s Degree in any discipline from any
recognized Institute/ University.
(i1) Three Years’ Experience as Assistant in the Level 6 or
eight years as UDC in Level 4 in any Central / State Govt./
University/PSU and other Central or State Autonomous
Institutions or holding equivalent positions in any reputed
Private companies/ bank with annual turnover of at least Rs.
200/- Crores or more.
8 | Whether Age and educational qualifications Age: No
prescribed for direct recruits will apply inthe | Academic Qualification: Yes (As indicated at Col. 7)
case of promotions
9 |Period of probation, if any Two years

10 | Method of recruitment whether by direct 75% by Promotion from the cadre of Assistant subject to
recruitment or by promotion or by qualifying the departmental test, failing which by
deputation/absorption and percentage of the Deputation.
post to be filled by various methods.

25% by Direct Recruitment (based on written test and skill
test)

11 In case of recruitment by promotion/ deputation | Prometion: 5 years of regular service from the feeder grade
/ absorption, grades from which promotion / of Assistant in Level 6 subject to seniority-cum- fitness with
deputation / absorption to be made academic qualification as in Col. 7 above.

Deputation: Officers holding analogous post on regular
basis or with three years regular service in Level 6 or
equivalent in the Central/ State Govt. Universities or
autonomous organisations and possess the Bachelor’s
degree as prescribed for direct recruits at Col. 7 above.

12 | Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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ASSISTANT
1 |Name of Post Assistant
2 | Number of Post 1 (One)
3 | Classification Group ‘B’
4 | Scale of Pay/Pay Band / Grade Pay Level 6
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) Bachelor Degree from a recognized University /
Institution.
(i1) Three Years of experience as UDC or equivalent in the
Level 4 in Central/ State Government/ University/ PSU and
other Central / State Autonomous Bodies or equivalent pay
package in the reputed private Companies/ corporate banks
with a minimum annual turnover of at least Rs.200/- Crores
or more.
(ii1) Proficiency in Typing, Computer applications, noting
and drafting.
8 | Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 [Method of recruitment whether by direct Direct Recruitment (based on written test and skill test)
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 In case of recruitment by promotion/ deputation |Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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UPPER DIVISION CLERK
1 [Name of Post Upper Division Clerk
2 |Number of Post 4 (Four)
3 |Classification Group ‘C’
4 |Scale of Pay/Pay Band / Grade Pay Level 4
5 | Whether Selection or non-selection post Selection
Not applicable in case of Direct Recruitment
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) A Bachelor’s Degree from any recognized Institute/
University.
(i1) Two year experience as Lower Division Clerk/
Equivalent posts in University/ Research Establishment
/ Central State Govt./ PSU/ Autonomous Bodies or
equivalent pay package in the reputed private Companies/
corporate banks with a minimum annual turnover of at least
Rs.200/- Crores or more.
(ii1) Speed in English Typing @ 35 wpm OR Speed in
Hindi Typing @ 30 wpm
(1v) Proficiency in Computer Operations.
8 | Whether Age and educational qualifications No
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years

10 |Method of recruitment whether by direct 75% by Promotion
recruitment or by promotion or by
deputation/absorption e}nd percentage of  the 25% by Direct Recruitment (based on written test and skill
post to be filled by various methods. test)

11 In case of recruitment by promotion/ deputation | Prometion: Lower Division Clerk with five years regular
/ absorption, grades from which promotion / service in Pay Level 2 according to seniority cum fitness
deputation / absorption to be made failing which by direct recruitment.

12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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LOWER DIVISION CLERK

1 |Name of Post Lower Division Clerk
2 |Number of Post 8 (Eight)
3 | Classification Group ‘C’
4 |Scale of Pay/Pay Band / Grade Pay Level 2
5 | Whether Selection or non-selection post Selection
Non-Selection for Col. 10 (iii)
Not applicable for Direct Recruitment
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct recruits (1) A Bachelor’s Degree from any recognized
Institute/University.
(i1) English Typing @ 35 wpm OR Hindi Typing @ 30
wpm (35 wpm and 30 wpm correspond to 10500
KDPH/9000 KDPH on an average of 5 Key depressions for
each work).
(ii1) Proficiency in Computer Operations.
8 | Whether Age and educational qualifications No
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct (1) 85% by Direct Recruitment through written test and
recruitment or by promotion or by skill test in various components of MS Office particularly in
deputation/absorption and percentage of the MS Word, MS Excel.
post to be filled by various methods. .. )
(i1) 10% of vacancies shall be filled up from amongst the
Group ‘C’ employees in the Level 1 and who possess Senior
Secondary (10+2) or equivalent qualification and have
rendered three years regular service in the grade, on the
basis of the departmental qualifying examination. The
maximum age limit for eligibility for such examination is 45
Years**
Note: The panel shall be valid for a period of one year.
(ii1) Promotion: 5% of the vacancies shall be filled on
seniority-cum-fitness basis from Group 'C' (MTS)
employees who have five years regular service in posts in
the Level 1 subject to fulfilling the educational qualification
of (10+2) or equivalent.
The relaxation of Skill/Typing Test for the promotion from
MTS to LDC shall be governed as per DoPT OM No.
F.0.14020/1/2014-Estt.(D) dated 2ond April, 2015.
11 In case of recruitment by promotion/ deputation|As in Col. 10
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.

** Only those Group ‘C’ (Level 1) employees, who are holding the posts of MTS/Isolated posts shall be
considered eligible for the post of LDC through Departmental Qualifying Examination.
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MULTI TASKING STAFF

Name of Post

Multi Tasking Staff

2 Number of Post 28 (Twenty Eight)
3 Classification Group ‘C’
4 Scale of Pay/Pay Band / Grade Pay Level 1
5 Whether Selection or non-selection post Not applicable
6 Age Limit for Direct Recruits 32 years
7 |Educational and other qualifications required for Essential:
direct recruits th :
10~ Pass from a recognized Board.
OR
ITI Pass.
8 Whether Age and educational qualifications Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 Period of probation, if any Two years
10 Method of recruitment whether by direct Direct Recruitment through written test and trade test.
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ deputation Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 | Composition of DPC or Selection Committee As per Schedule 2 of these Rules.
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PRIVATE SECRETARY

1 |Name of Post Private Secretary
2 | Number of Post 1 (One)
3 |Classification Group ‘B’
4 |Scale of Pay/Pay Band / Grade Pay Level 7
Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications required for | Essential:
direct recruits (i) A Bachelor’s Degree from a  recognized
University/Institute.
(i1) At least 3 Years experience as Personal Assistant or 5
years as Stenographer in a University/ Research
establishment/ Central/ State Govt. /PSU and other
autonomous bodies.
(ii1) English/Hindi Stenography speed: 120 wpm in
English or 100 wpm in Hindi
(iv) English/Hindi Typing speed: 35 w.p.m. in English or
30 w.p.m. in Hindi.
(V) Knowledge of computer applications.
Skill Test Norms on Computer:
Dictation: 10 minutes @ 120 w.p.m. in English/100
w.p.m. in Hindi Transcription: 50 minutes (English)/60
minutes (Hindi)
Desirable:
Proficiency in English & good communication skills.
8 |Whether Age and educational qualifications|Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct|Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 |In case of recruitment by promotion/ deputation | Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12

Composition of DPC or Selection Committee

As per Schedule 2 of these Rules.
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PROFESSIONAL ASSISTANT

1 | Name of Post Professional Assistant
2 | Number of Post 1 (One)
3 | Classification Group ‘B’
4 | Scale of Pay/Pay Band/Grade Pay Level 6
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications Essential:
required for direct recruits (1) Master’s Degree in Library & Information Science
from any recognised University /Institution with 2 years
experience in the relevant field in a University/Research
establishment / Central / State Govt. / PSU and Library of
other autonomous Institutions.
OR
Bachelor’s Degree in Library / Library and Information
Science from any recognised Institute/ University with 3
years experience in the relevant field in a University /
Research Establishment / Central / State Govt. / PSU and
Library of other autonomous Institutions.
(i1) Knowledge of Computer Applications.
8 | Whether Age and  educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct | Direct recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of these Rules.

Committee
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SEMI PROFESSIONAL ASSISTANT

1 | Name of Post Semi Professional Assistant
2 | Number of Post 1 (One)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 5
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits Master’s Degree in Library Science and Information
Science from any recognised University/Institution
OR
Bachelor’s Degree in Library/ Library and Information
Science from a recognised Institute/ University with two
years relevant experience in a University/ Research
Establishment / Central / State Govt./ PSU Autonomous
Institutions.
8 | Whether Age and  educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct | Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of these Rules.

Committee
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LIBRARY ASSISTANT
1 | Name of Post Library Assistant
2 | Number of Post 4 (Four)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 4
5 | Whether Selection or non-selection post Selection
Not applicable in case of Direct Recruitment
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits (1) Bachelor’s degree in Library & Information Science
or equivalent from a recognized University.
(i1) Typing speed of 30 words per minute in English.
(ii1) Knowledge of Computer Applications.
8 | Whether Age and educational qualifications | Age: No
prescribed for direct recruits will apply in the | Academic Qualification: No. But must possess the
case of promotions qualification as indicated in Col. 11.
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct | 75% by Promotion
recruitment or by promotion or by
deputation/absorption and percentage of the o . .
post to be filled by various methods. 25% by Direct Recruitment
11| In case of recruitment by promotion/ | Promotion: Library Attendant possessing 10+2
deputation / absorption, grades from which | qualification or equivalent and certificate in Library
promotion / deputation / absorption to be made | Science with five years regular service in Level 1.
12 | Composition of DPC or Selection As per Schedule 2 of these Rules.

Committee
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LIBRARY ATTENDANT
1 Name of Post Library Attendant
2 | Number of Post 3 (Three)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 1
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits (1) 10+2 or its equivalent examination from a recognized
Board.
(1) Certificate course in Library Science from a
recognized Institution.
(1i1) One year experience in a University/College/
Educational Institution Library
(iv) Basic knowledge of computer applications.
8 Whether Age and educational qualifications | Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct | Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the post
to be filled by various methods.
11 | In case of recruitment by promotion/ deputation | Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 | Composition of DPC or Selection Committee As per Schedule 2 of these Rules.
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LABORATORY ASSISTANT
1 |Name of Post Laboratory Assistant
2 | Number of Post 7 (Seven)
3 |Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 4
5 | Whether Selection or non-selection post Selection
Not applicable for Direct Recruitment
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct recruits Bachelor’s degree with minimum two years of working and
maintenance  experience of  sophisticated  scientific
Instruments in the Laboratory. However, the relevant
subject will be as decided by the university as per the
functional requirement of the department concerned.
The experience should be in University/ Research
establishment / Central / State Govt. / PSU and other
autonomous bodies or Private organization of repute with
annual turnover of at least Rs. 200/- Crores or more.
8 |Whether Age and educational qualifications|Age: No
prescribed for direct recruits will apply in the| A cademic Qualification: Yes
case of promotions
9 |Period of probation, if any Two years
10 [Method of recruitment whether by direct|25% by Promotion
recruitment or by promotion or by
deputation/absorption and percentage of the|,, . .
post to be filled by various methods. 75% by Direct Recruitment
11 |In case of recruitment by promotion/ deputation | Promotion: Laboratory Attendant with eight years of
/ absorption, grades from which promotion /|regular service in Level 1 with the requisite qualification
deputation / absorption to be made prescribed at Col. 7.
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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LABORATORY ATTENDANT
1 |Name of Post Laboratory Attendant
2 | Number of Post 14 (Fourteen)
3 |Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 1
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct recruits 10+2 with Science stream from any recognized Central/
State Board
OR
IOth Pass from any recognized Central/State Board with
Science as one of the subjects and skill certificate
programme in Laboratory Technology.
8 |Whether Age and educational qualifications|Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 | Period of probation, if any Two years
10 |Method of recruitment whether by direct|Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 |In case of recruitment by promotion/ deputation | Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 |Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.
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SECURITY INSPECTOR

1 [Name of Post Security Inspector
2 |Number of Post 1 (One)
3 |Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 5
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct recruits Bachelor’s Degree from a recognized University/ Institution
with three years’ experience as Security Supervisor /
Supervisory Position in Security in a Govt. Office,
Educational Institute / Private Organisation of repute with
an annual turnover of at least Rs. 200/- Crores or more.
OR
Persons who have served in the Army or such Uniformed
service with at least Class 10th standard pass or Army Class
I examination or an equivalent examination.
AND
Holding a valid Driving License (LMV / Motor cycle).
8 |Whether Age and educational qualifications|Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct| 100% by Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 |In case of recruitment by promotion/ deputation | Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 | Composition of DPC or Selection Committee | As per Schedule 2 of these Rules
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1 | Name of Post Cook
2 | Number of Post 11 (Eleven)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 2
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits ] "
(1) 10 Class from a recognized Board.
(i1) ITI Trade certificate in Bakery and Confectionery
(one year duration)
(1i1) 3 years experience in cooking / catering services in
educational institutions/ guest houses, at least 3 starred
hotels or similar organisations.
8 | Whether Age and  educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct | Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11| In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of these Rules

Committee

[PART III—SEC.4]
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DRIVER
1 [Name of Post Driver
2 |Number of Post 5 (Five)
3 |Classification Group ‘C’
4 |Scale of Pay/Pay Band/Grade Pay Level 2
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications required for | Essential:
direct recruits . th
(1) 10 Pass from any recognized Board
(i1) Possession of a Valid Commercial Driving License for
Light/ Medium/ Heavy Vehicles issued by the Competent
authority having no adverse endorsement
(ii1) Knowledge of motor mechanism (the candidate
should be able to remove minor defects in vehicles).
(1v) Experience of driving motor vehicles for at least 5
years in an organization.
8 |Whether Age and educational qualifications|Not applicable
prescribed for direct recruits will apply in the
case of promotions
9 |Period of probation, if any Two years
10 |Method of recruitment whether by direct|Direct Recruitment through driving test, knowledge of
recruitment or by promotion or by |traffic rules and skill test.
deputation/absorption and percentage of the
post to be filled by various methods.
11 |In case of recruitment by promotion/ deputation | Not applicable
/ absorption, grades from which promotion /
deputation / absorption to be made
12 | Composition of DPC or Selection Committee | As per Schedule 2 of these Rules.

Note: For promotion to different higher grades of Driver, Staff car driver rules of Gol shall be applicable.
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lection Committee for Direct Recruitment /Departmental Promotion
nfirmation Committeeof Non-Teaching Empl

mmitt

Schedule 2

Departmental

(1) Following shall be the constitution of the Selection Committees:
(a) For Group ‘A’ posts (other than statutory posts and those covered under UGC Regulations):
1 Vice-Chancellor/ProVice-Chancellor® (*in the Chairperson
absence of Vice-Chancellor)
2 Two experts, not in service of the University, nominated by the Vice-Chancellor Member
out of the panel approved by the EC.
3 Head of the Unit/Department Member
4 One member of the EC nominated by it. Member
5 A representative of SC/ ST/OBC/Minority#/Women/ PwBD, if any of the Member
candidates belonging to these categories, to be nominated by the Vice-
Chancellor, if any of the above members of the Selection Committee do not
belong to the same category.
6 Registrar Member
(b) For Group ‘B’ posts:
1 Pro Vice-Chancellor/Registrar* Chairperson
(*in the absence of Pro Vice-Chancellor)
2 Two experts, not in the service of the University, nominated by the Vice- Member
Chancellor out of the panel approved by the EC.
3 Head of the Unit/ Department Member
4 A representative of SC/ST/ OBC/Minority#/Women/ PwBD, if any of the Member
candidates belonging to these categories, to be nominated by the Vice-
Chancellor, if any of the above members of the Selection Committee do not
belong to the same category.
5 Registrar/Joint Registrar/Deputy Registrar Member
(¢c) For Group ‘C’ posts:
1 Registrar Chairperson
2 Two experts, not in service of the University, nominated by the Vice-Chancellor Member
out of the panel approved by the EC.
3 Head of the Unit/Department Member
4 A representative of SC/ ST/OBC/Minority#/Women/ PwBD, if any of the Member
candidates belonging to these categories, to be nominated by the Vice-
Chancellor, if any of the above members of the Selection Committee do not
belong to the same category.
5 Joint Registrar/Deputy Registrar Member
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(2) Following shall be the constitution of the Departmental Promotion Committee:
(a) For Group ‘A’ posts (other than statutory posts):
1 Vice-Chancellor/ProVice-Chancellor* (*in the Chairperson
absence of Vice Chancellor)
2 One expert, not in service of the University, nominated by the Vice- Member
Chancellor
3 Head of the concerned Unit/Department Member
4 | Arepresentative of SC/ST/OBC/Minority” /Women/PwBD, if any of the Member
candidates belonging to these categories, to be nominated by the Vice-
Chancellor, if any of the above members of the Selection Committee do not
belong to the same category.
5 Registrar Member
(b) For Group ‘B’ posts:
1 Pro Vice-Chancellor/Registrar*® Chairperson
(*in the absence of Pro Vice-Chancellor)
) One expert, not in service of the University, nominated by the Vice-Chancellor Member
3 Head of the concerned Unit/Department Member
4 A representative of SC/ST/ OBC/Minority#/Women/PwBD, if any of the Member
candidates belonging to these categories, to be nominated by the Vice-
Chancellor, if any of the above members of the Selection Committee do not
belong to the same category.
5 Registrar/Joint Registrar/Deputy Registrar Member
(¢ ) For Group ‘C’ posts:
1 Registrar Chairperson
) One expert, not in service of the University, nominated by the Vice- Member
Chancellor
3 Head of the concerned Unit/Department Member
4 A representative of SC/ST/ OBC/Minority#/Women/PwBD, if any of the Member
candidates belonging to these categories, to be nominated by the Vice-
Chancellor, if any of the above members of the Selection Committee do not
belong to the same category.
5 Joint Registrar/Deputy Registrar of the unit concerned Member




184

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC.4]

&)

Following shall be the constitution of the Departmental Confirmation Committee:

(a) For Group ‘A’ posts (other than statutory posts):

Vice-Chancellor/Pro Vice-Chancellor* (*in the
absence of Vice-Chancellor)

Chairperson

Head of the concerned Unit/Department

Member

A representative of SC/ST/ OBC/Minority#/ Women/PwBD, if any of the
candidates belonging to these categories, to be nominated by the Vice-
Chancellor, if any of the above members of the Selection Committee do not
belong to the same category.

Member

Registrar

Member

(b) For Group ‘B’ posts:

Pro Vice-Chancellor/Registrar*®
(*in the absence of Pro Vice-Chancellor)

Chairperson

Head of the concerned Unit/Department

Member

A representative of SC/ST/ OBC/Minority#/Women/PwBD, if any of the
candidates belonging to these categories, to be nominated by the Vice-
Chancellor, if any of the above members of the Selection Committee do not
belong to the same category.

Member

Registrar/Joint Registrar/Deputy Registrar

Member

(¢ ) For Group ‘C’ posts:

Registrar

Chairperson

Head of the concerned Unit/Department

Member

A representative of SC/ST/ OBC/Minority#/Women/PwBD, if any of the
candidates belonging to these categories, to be nominated by the Vice-
Chancellor, if any of the above members of the Selection Committee do not
belong to the same category.

Member

Joint Registrar/Deputy Registrar of the unit concerned

Member

# The representative of the Minority shall be associated in the Selection Committee if the number of vacancies

is 10 or more than 10.

Quorum:

Two-thirds of the members shall form the quorum for the meeting of a Selection Committee, which shall
include the Chairperson, the Vice-Chancellor’s nominee (wherever applicable), at least one external expert out
of the two experts and one representative from the respective reserved category as per requirement.

Two-thirds of the members shall form the quorum for the meeting of a Departmental Promotion

Committee/Departmental Confirmation Committee.
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POSTS NOT COVERED BY UGC MODEL CADRE RECRUITMENT RULES
SUMMARY OF POSTS: MIZORAM UNIVERSITY
Core Pay Scale as per 6th cpc th
Name of Post Grade Pa 77 CPC
Group | Pay Band (3) @ | PayMatrix
ADMINISTRATIVE / MINISTERIAL SERVICES
I | Director, College Development A | 37400-67000 10000 Level 14
Council
PHYSICAL EDUCATION / SPORTSSERVICES
2 Coach B 9300 - 34800 4200 Level 6
MEDICAL SERVICES
3 Medical Officer A 15600 - 39100 5400 Level 10
4 Staff Nurse B 9300 - 34800 4200 Level 6
5 Pharmacist C 5200 - 20200 2800 Level 5
6 Medical Laboratory Technician C 5200 -20200 2400 Level 4
7 Dresser C 5200 - 20200 1800 Level 1
ENGINEERING SERVICES
8 | Electrician 5200 - 20200 2400 Level 4
9 Carpenter 5200 -20200 1900 Level 2
10 | Plumber 5200 - 20200 1900 Level 2
WORKSHOPSERVICES
11 | Instructor 9300 - 34800 4200 Level 6
12| Foreman 9300 - 34800 4200 Level 6
13 | Technician 5200 - 20200 2400 Level 4
TRANSPORT SERVICES
14 | Despatch Rider 5200 - 20200 1900 Level 2
15 | Bus Conductor C 5200 - 20200 1800 Level 1
SUMMARY OF POSTS: PACHHUNGA UNIVERSITY COLLEGE
ENGINEERING SERVICES
1 Electrician 5200-20200 2400 Level4
2 Carpenter 5200-20200 1900 Level 2
TRANSPORT SERVICES
3 Despatch Rider 5200 - 20200 1900 Level 2
4 Bus Conductor 5200-20200 1800 Level 1
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(ii1) Posts in Mizoram University:

DIRECTOR, COLLEGE DEVELOPMENT COUNCIL

1 | Name of Post Director, College Development Council
2 | Number of Post 1 (One)
3 | Classification Group ‘A’
4 | Scale of Pay/Pay Band / Grade Pay Level 14
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits Preferably below 57 years
7 | Educational and other qualifications Essential:
required for direct recruits (1) Master’s degree with at least 55% of the marks or an
equivalent grade in a point scale wherever grading
system is followed.
(1) At least 3 years of experience as Associate Professor
in the Academic Level 13A along with experience in
educational administration;
OR
Comparable experience in research establishment and/or
other institutions of higher education;
OR
15 years of administrative experience of which 8 years
as Deputy Registrar or an equivalent post.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Not applicable
10 | Method of recruitment whether by direct Direct Recruitment/Deputation
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Deputation:
deputation / absorption, grades from Qualifications & Experience: As indicated at Col. 7.
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023
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COACH
1 | Name of Post Coach
2 | Number of Post 4 (Four)
3 | Classification Group ‘B’
4 | Scale of Pay/Pay Band/Grade Pay Level 6
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications Essential:
required for direct recruits Diploma in Coaching from Sports Authority of
India, National Institute of Sports, Patiala or from
any other recognized University/Institution;
OR
Participation in Olympic/Asian Games/World
Championship with Certificate Course in
Coaching.
Desirable:
Bachelor’s degree in Physical Education.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct 100% by Direct Recruitment through written test, failing
recruitment or by promotion or by which by Deputation
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Deputation:
deputation / absorption, grades from Officers from the Central Govt./State Govt./ University
which promotion / deputation / absorption System or other similar organizations:-
to be made
holding analogous posts on regular basis;
OR
with 5 years’ regular service in relevant posts in the Level
5.
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023
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MEDICAL OFFICER
1 | Name of Post Medical Officer
2 | Number of Post 3 (Three)
3 | Classification Group ‘A’
4 | Scale of Pay/Pay Band/Grade Pay Level 10
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 40 Years
7 | Educational and other qualifications Essential:
required for direct recruits MBBS recognized by Medical Council of India.
Desirable:
(1) Post-graduate Medical Qualification from a
recognized Institution by the Medical Council of India.
(i) Relevant working experience of 2 years in
Government Hospital or Hospital recognized by the
Government.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct Direct Recruitment
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023
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STAFF NURSE
1 | Name of Post Staff Nurse
2 | Number of Post 3 (Three)
3 | Classification Group ‘B’
4 | Scale of Pay/Pay Band/Grade Pay Level 6
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications Essential:
required for direct recruits oo . . L
(1) Diploma in General Nursing and Midwifery or B.Sc
(Nursing) from a recognized Institution/University.
(1) Registered as Nurse in the Indian Nursing Council
or its affiliated State Nursing Council.
(ii1) Relevant experience of 2 years in Government
Hospital or Hospital recognized by the Government.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct Direct Recruitment through written test
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023
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PHARMACIST
1 | Name of Post Pharmacist
2 | Number of Post 2 (Two)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 5
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits . . . .
(1) Class 12th standard in Science subject from a
recognized Board/University.
(i1) Diploma in Pharmacy from an Institute recognized
by the Pharmacy Council of India.
(ii1) Registered as Pharmacist under the Pharmacy
Act, 1948 (8 of 1948).
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct Direct Recruitment through written test
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023

Note: On completion of 2 years service in the entry grade, Pharmacist shall be granted non-functional higher
Level 6 in the Pay Matrix, w.e.f. 01.01.2006, vide Dept. of Expenditure, Ministry of Finance, Govt. of India,

O.M. F.No.1/1/2008-1C dated 18th November, 2009.
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MEDICAL LABORATORY TECHNICIAN

1 | Name of Post Medical Laboratory Technician
2 | Number of Post 1 (One)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 4
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits . . . . . .
(1) Class 12th standard in Science subject with Biology
and Chemistry from a recognized Board/University.
(i1) 2 years’ course Diploma in Medical Laboratory
Technology (MLT) from a recognized Institution with 2
years’ experience.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct Direct Recruitment through written test
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023
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DRESSER
1 | Name of Post Dresser
2 | Number of Post 1 (One)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 1
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits ) th
(1) Class 12" Standard from a recognized School/Board.
(i1) Relevant experience of 2 years in Government
Hospital or Hospital recognized by the Government.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct Direct Recruitment through written test
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023
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ELECTRICIAN
1 | Name of Post Electrician
2 | Number of Post 2 (Two)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 4
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits . . . .
(1) ITI trade certificate (2 years duration) with Class
10th standard from a recognized School/Board.
(i1) Electrical Workman permit/Workman Competency
Certificate / Electrical Workman License (Certificate of
Competency Class II) or any other equivalent certificate.
(ii1) 2 years’ experience in the relevant field.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct 100% by Direct Recruitment through written test
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023




194

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC.4]

CARPENTER
1 | Name of Post Carpenter
2 | Number of Post 1 (One)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 2
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits th
ITI trade certificate (1 year duration) with Class 10
standard from a recognized School/Board having 2
years’ relevant experience.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct Direct Recruitment through written test and skill/trade
recruitment or by promotion or by test
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023
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PLUMBER
1 | Name of Post Plumber
2 | Number of Post 2 (Two)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 2
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits ITI trade certificate (1 year duration) with 2 years’
relevant experience.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct 100% by Direct Recruitment through written test and
recruitment or by promotion or by skill/trade test
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023
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INSTRUCTOR
1 | Name of Post Instructor
2 | Number of Post 1 (One)
3 | Classification Group ‘B’
4 | Scale of Pay/Pay Band/Grade Pay Level 6
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications Essential:
required for direct recruits Bachelor’s degree in Civil/Electrical/Mechanical
Engineering (or appropriate branch of engineering as
required by the University) with 2 years of relevant
experience in workshop/industry of repute.
OR
Diploma in Civil/Electrical/Mechanical Engineering (or
appropriate branch of engineering as required by the
University) with 5 years’ experience of operation/
maintenance of a shop in workshop/industry of repute.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct Direct Recruitment through written test
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023

[PART III—SEC.4]
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FOREMAN
1 | Name of Post Foreman
2 | Number of Post 1 (One)
3 | Classification Group ‘B’
4 | Scale of Pay/Pay Band/Grade Pay Level 6
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 35 years
7 | Educational and other qualifications Essential:
required for direct recruits Bachelor’s degree in Civil/Electrical/Mechanical
Engineering (or appropriate branch of engineering as
required by the University) with 2 years of relevant
experience in workshop/industry of repute.
OR
Diploma in Civil/Electrical/Mechanical Engineering (or
appropriate branch of engineering as required by the
University) with 5 years’ experience of operation/
maintenance of a shop in workshop/industry of repute.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct Direct Recruitment through written test
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023




198

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC.4]

TECHNICIAN
1 | Name of Post Technician
2 | Number of Post 2 (Two)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 4
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits 3 years’ Diploma in Civil/Electrical/Mechanical/
Electronics & Communication Engineering from a
recognized Institution/University.
Desirable:
3 years’ experience in the line, preferably in educational
institutions.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct 100% by Direct Recruitment through written test
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023
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DESPATCH RIDER
1 Name of Post Despatch Rider
2 | Number of Post 1 (One)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 2
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits ) th
(1) Class 10™" standard from a recognized School/Board.
(1) Possession of a valid driving license for Motor-
cycles.
(ii1) 2 years’ experience in driving Motor-cycle.
(1iv) Knowledge of Motor-cycle mechanism (The
candidate should be able to remove minor defects in
vehicles).
(V) Ability to read English and Hindi/Mizo.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions

9 | Period of probation, if any Two years

10 | Method of recruitment whether by direct Direct Recruitment/Absorption through written test,
recruitment or by promotion or by knowledge of traffic rules and skill/trade test.
deputation/absorption and percentage of the
post to be filled by various methods.

11 | In case of recruitment by promotion/ Absorption: From amongst the regular Bus Conductor
deputation / absorption, grades from and Multi-tasking Staff in the University who possess
which promotion / deputation / absorption the qualification and experience prescribed for direct
to be made recruits in Col. 7.

12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023
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BUS CONDUCTOR
1 | Name of Post Bus Conductor
2 | Number of Post 3 (Three)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 1
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits . .
(1) Class 10th standard from a recognized School/ Board.
(i1) Valid Conductor License holder.
Desirable:
Holder of valid Driving License for L/M/H Motor vehicle.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct 100% by Direct Recruitment through written test
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023
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Posts in Pachhunga University College:

ELECTRICIAN
1 | Name of Post Electrician
2 | Number of Post 1 (One)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 4
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits ) th
(1) ITI trade certificate (2 years duration) with Class 10
standard from a recognized School/Board.
(1) Electrical Workman permit/Workman Competency
Certificate / Electrical Workman License (Certificate of
Competency Class II) or any other equivalent certificate.
(1i1) 2 years’ experience in the relevant field.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct Direct Recruitment through written test
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR
Committee Non- Teaching and Other Academic
Posts 2023
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CARPENTER
1 | Name of Post Carpenter
2 | Number of Post 1 (One)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 2
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits th
ITI trade certificate (1 year duration) with Class 10
standard from a recognized School/Board having 2
years’ relevant experience.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct Direct Recruitment through written test and skill/trade
recruitment or by promotion or by test
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023
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DESPATCH RIDER
1 Name of Post Despatch Rider
2 | Number of Post 1 (One)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 2
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits ) th
(1) Class 10™" standard from a recognized School/Board.
(1) Possession of a valid driving license for Motor-
cycles.
(ii1) 2 years’ experience in driving Motor-cycle.
(1iv) Knowledge of Motor-cycle mechanism (The
candidate should be able to remove minor defects in
vehicles).
(V) Ability to read English and Hindi/Mizo.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions

9 | Period of probation, if any Two years

10 | Method of recruitment whether by direct Direct Recruitment/Absorption through written test,
recruitment or by promotion or by knowledge of traffic rules and skill/trade test.
deputation/absorption and percentage of the
post to be filled by various methods.

11 | In case of recruitment by promotion/ Absorption: From amongst the regular Bus Conductor
deputation / absorption, grades from and Multi-tasking Staff in the College who possess the
which promotion / deputation / absorption qualification and experience prescribed for direct
to be made recruits in Col. 7.

12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023
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BUS CONDUCTOR

1 | Name of Post Bus Conductor
2 | Number of Post 2 (Two)
3 | Classification Group ‘C’
4 | Scale of Pay/Pay Band/Grade Pay Level 1
5 | Whether Selection or non-selection post Not applicable
6 | Age Limit for Direct Recruits 32 years
7 | Educational and other qualifications Essential:
required for direct recruits ] @
(1) Class 10  standard from a recognized School/ Board.
(i1) Valid Conductor License holder.
Desirable:
Holder of valid Driving License for L/M/H Motor
vehicle.
8 | Whether Age and educational Not applicable
qualifications prescribed for direct
recruits will apply in the case of
promotions
9 | Period of probation, if any Two years
10 | Method of recruitment whether by direct 100% by Direct Recruitment through written test
recruitment or by promotion or by
deputation/absorption and percentage of the
post to be filled by various methods.
11 | In case of recruitment by promotion/ Not applicable
deputation / absorption, grades from
which promotion / deputation / absorption
to be made
12 | Composition of DPC or Selection As per Schedule 2 of the MZU CRR

Committee

Non- Teaching and Other Academic
Posts 2023

Prof. LALNUNDANGA, Registrar
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